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THE MINISTER OF STATE IN THE
DEPARTMENT OF PARLIAMENTARY
AFFAIRS AND IN THE MINISTRY
OF SHIPPING AND TRANSPORTS
(SHRI OM MEHTA) : T am thankful to
the hon. Members that they have finished
Railway Budget a day earlier. If all the
Members agree, 1} have no objection to the
suggestion that we may have the General
Budget to-day and on 28th and 29th and
the reply on 30th and after that we take up
and pass the Vote on Account. Tomorrow
is a holiday and Friday is non-official day.
If Members agree to this time-table, I agree
and have no objection.

THE VICE-CHAIRMAN (SHRI
AKBAR ALl KHAN) What is the
opinion of the hon. Memhers ?

HON. MEMBERS : We agree,

]

THE VICE-CHAIRMAN (SHRI

AXBAR ALl KHAN): The House agrees
with your suggestion. We will not sit on
Saturday as it was notified earlier. We now
take up the General Budget.

THE BUDGET (GENERAL) 1972-73—
General Discussion

SHRIT. CHENGALVAROYAN (Tamil
Nadu) : Sir, I deem it a great privilege and
high honour to take part in the discussion
of the General Bodget. The honour I relish
it all the morelbecause this will be the last
occasion when I will have the privilege to
address this august House. The hon.
Finance Minister has presented to this
House and to the nation a mammoth Budget
of Rs. 7,873 crores. In so doing he has
-endered an elegant essay on the national
sbjectives and the ideals that we have to

sursue. I find a peculiar feature of this
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year’s Budget. Tt is retrospective. Itis
perspective. It is circumspective. It is

introspective. It is retrospective to know
the pitfalls of the past. It is perspective
to know the problems of the present. 1t is
cucumspective to know the limits of its
sway and it is introspective in order to
understand the purification and the dedica-
tion. This Budget has been received by
ever S0 many receptions from different
quarters. Some are distressed to find it is
rather a conservative Budget. Some are
disappointed to find that there is no ideo-
logical effusions.

Some are dismayed that it contains
more philosophical platitudes than econo-
mic encounters. But, Sir, as a student of
public finance I value this Budget and
evaluate it not merely from the point of
view of such angles and appreciation but to
me, Sir, this Budget 1s a masterpiece of
economic realism harmonising, if 1 may say
so with great respect, progress with stability,
growth with justice, diversification with
consolidation, iraplementation with discip-
line and incentives with checks. 1 therefore
value this Budget as a great effort for the
purpose of harmonising the several prob-
lems of our economy and in this task I am
particularly pleased at the emergence of the
Budget in this form and in this pattern.

Sir, our hon. Finance Minister has
earned the most enviable distinction over all
his predecessors in that Ministry. Some
knew how to 1aise funds ; some knew only
how to spend it. In the case of the present
Finance Minister hc knows how (o raise
funds and equally how to spend it and
spend it wisely. On the whole I find in
this Budget there is no fiscal bite nor a
political bark. Sir, T am particularly pleased
when I see the economic survey and I
derive considerable solace and comfort that
our economy on the whole has retained its
vitality and vigour in spite of the most
catastrophic circumstances like the colossal
problem of the refugees and the Pakistani
aggression. Sir, any time it looked as
though our economy would lose its gear and
fall into the abyss from which it could have
been absolutely difficnlt to Lft it. But, Sir,
our economy survived the most shivering
shocks ; it was because that we had laid the
foundations well and true. Sir, 1t is. no
flattery—and [ do not generally indulge in
it when 1 say that it is equally a tribute to



145 Budget (Gencral)

the national leadership of our +Prime
Minister and her Government and the
dedication of the people m a moment of
crisis 1 our country Str, there were several
nations, particularly one across the Atlantic
which were peeping through the window
of thewr bath room whether our economy
would collapse 1n 1ts stability and in its
strength  Our economy has shown 1ts most
1nate resilience i a challerging Situation
but nevertheless we find that our economy
has to be lifted up by very many fevers of
application adoption and assimilatron and
I find that this Budget makes a very sincere,
and If 1 may say so with great respect, a
darng cifort to ase suclt fevers for apliftarg
our economy Sir, our economy today is
comfortable because we find our foreign
exchange reserve Is in tact, our food stock
15 very comfortable, our industrial output
1s saticfactory, though n the ficld of control
of rise m prices we have not been very
successful however much we wanted 1t to
be Therefore I find that on the whole our
economy 1s on an even keel so that we can
make a gigantic effort for growth, an
evangelical endeavour for social justice
and a dogged determination for self reliance
Mr Vice-Chairman, I am particularly fasci-
nated with the very noble and notable
objects and ideals of this Budget which the
hon Finance Minister has set not only for
himself and the Government but
for our natton  These rdeals and objectives
by themselves form a holy trinity as 1t were
and they rise far above the party prejudices
and political hostiluy I particularly value
the fact that there 1s an accent on growth,
there is an emphasis on social justice

There 1s stress on self rehance | These
three 1deals are so stimulating, not only 1n
their appeal, not only i thewr attraction,
but much more so wm giving a challenge to
the energy and enthusiasm of our great
people Sir, the objecttve of this growth is
so much not merely familiar to us but much
more so intimate with us that we have been
finding 1t dear to pursue and cope up with
1t for, 1 know, Sir, our economy has got a
built-in strength to always sustain  a faster
and a higher rate of growth  But unfortu-
nately, Sir, some event, some Crisis, some
calamity, overtakes us with the result that
we are not able to catch up the growth
momentum 1f I may say so by way of
Wlustration, Sir, like tha proverbial frog m

[22 MARCH 1972

more so J

1972-73 146

the well, we ascend one step but fall two
steps, with the result that we are not able
to catch up the growth momentum It
therefore becomes very necessary—and thie
Budget makes handsome reference to this
very important position in our economy—
that we have to gird up our loms and hift
up our sleeves i order to have a faster and
faster and a higher rate of growth  Sir, the
rate of growth that we have been watching
in the last decade of our development has
not been satisfactory due to a varety of
causes, the cause of uncertainties and of
imponderablcs, that no Government could
have possibly taken into account But,
nevertheless [ feel that the Hudgetary effort
for this year has been more pronounced In
order to get the accent on growth we have
to achieve this target of 7%, increase 1 our
National Product based upon a 59, mncrease
m agricultural production and a 99,
increase in mdustrial output 1 appeal to
the hon Fmance Minister that he must
have a peispective of nearly ten years by
which this rate of growth should be
accelerated to much more thana 79
increase. There 1s the important emphasis
for social justice To us social justice is
not merely a pohitical question It 1s more
a question of economic nspiration for
greater and greater output by all sections of
our people, and I am sure, Sir, that this
Budget makes very ample and adequate
provision for the equalisation of opportuni
tes 10 all and for the reduction of mmequal
ties of wealth, of mcome and of economic
power. This emphasis on social justice
gives an overtone to the effort of fisca
endeavour in the nature of our economy
Sir, we know In this connection that Dy
Frhard of West Germany abandoned a
concept of social justice  What mattere
to hym was merely a higher and higher,
faster and faster rate of growth  Britai
on the other hand was very much anxiot
to pursue a policy of soctal justice an
never caied so much for a higher rate ar
a faster rate of growth But, Sir, m o
country we cannot pursue the one at il
cost of the other, and I am pleased that t!
Budget provision makes a grand harmo
with gro rth and with justice

Sir 1 find a particular satisfaction w
regard to the question of what we may ¢
the stress on self-reliance  Sir, the sir
on self rbance 1s not of recent origin
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mspiration  Ever since we began ths era
of development under planned endeavour,
we wanted to have this goal in our mind
and wanted to pursue 1t  Sir, self-telrance,
negatively speaking, 1s freedom from foreign
dependence, and positively 1t means genera-
ting domestic capacities in order to sustamn
the rate of growth  Sir, we must therefore
understand the Iimits and the requirements
of adopting the doctrine of self-reliance 1n
our economy  Sir, there must be a con-
sensus on the mmimum standard of living
n our country and a resolution to uplift
that standard year by year with the growth
momentum,

What do we find in our country ?
Do we find standard of iving ? I may be
pardoned when I say that mn our country
mostly 1t 1s not a case of standard of Iiving
It 1s a case of standard of dying Therefore,
1t behoves us to accept this doctrine and
this determimnation of self-reliance 1n order
to hift the economy to commanding heights
of performance I may also refer to what,
in all such cases, economusts call the micro
considerations for micro economic ends If
there 1s any time for such micro economic
considerations, I submit with great respect,
this 1s the time and I most respectfully
commend for the very kind consideration
of the hon Fmance Minister that this
doctrine of self-relilance has to be worked
most delicately and at the same time most
resolutely I must also bring to the kind
notice of this House the broad outlays of
this Budget True to the traditional way of
framing the Budget, the outlays in a Budget
must necessarily follow the outlines of 1ts
objectives AS§ ! come to the outlays of
this Budget 1 find that it conforms to the
commitments of the Budget which has been
indicated by the three objectives of giowth,
social justice and of self-reliance May [
first take the outlay 1n the Budget with a
big commitment of a very great and of a
very glotious character 2 This outlay con-
sists of our commitment to aid Bangla Desh
And when T refer to this commitment, [
recall to myself and 1 hope you will
permit me to recall to this House as welf
the great task aid the great part that
our country playcd 1in the Bangla Desh
crisis, how we applauded and approved
therr Iibera ion  <fruggle, how we have
borne the burcdui of the huge, colossal
refugee influx, how oy sreat Prime Minrster
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went to the different capitals of different
nations 1n order to rouse the conscience of
the inte<national community, how they have
let us down so miserably, how our Armed
Forces discharged their formidable task
with a glory and grandeur unknown in
contemporary his ory, how Bangla Desh was
born after all these ante-natal pains and

pangs and how we have taken our humble

and yet decistve part in this great struggle.

I recall these things not so much for self-
edification or for the glorification of our
country, but much more so in the context
of the Budget outlay of nearly Rs. 200
crores to meet the aid programme for
Bangla Desh, another Rs 200 crores for
purpose of rehabilitation and another huge
sum for the purpose of military effort
totalling Rs 700 crores on this account.
The Budget provides for this outlay and ¥
have no doubt whatsoever n my mund that
this country and the pcople of this country
will not only not grudge to accept this
commutment but even dwischarge 1t with
cheer and great confidence 1 am also
fascinated with the outlay in the Budget for
our Plan Besides these, Rs 700 crores
have been shown as the outlay on the Plan
which stimulates 22 per cent increase  The
outlay on the Plan mncludes nearly Rs 125
crores for the earmarked programmes of
clectrification and rural water supply and
for unemployment rehief I am glad to say
that such a provision 1s not only daring but
laudable in the context of our country’s
present position I am also pleased with
the resolution that 15 disclosed in the Budget
that there 1s gome to be greater and higher
outlay on our public undertakings Tt 1s
one of the cardmal principles of public
finance that whencver Government enters
n a eolossal way as a leader of investment,

that acts as a catalyst for industrial growth
and expansion  And therefore I respectfully
commend this higher oatlay with regard to
our public undertakings But Sir there 1s
this question asked—and asked with geniue

doubt—whether such a colossal ontlay on
the different parts of our cconomy and hife
could well be spent within the year Otidi-

nartly speakinz, I would not have ventured

a satisfactory answer because sometime back

the States’ performance, therr lethargy and

their preoccupation were such that they were
only concerned with their political survival

and not with the performance of their eco-

nomic duties  But, thank God, we have

now a changed climate and condition in thg
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States where a political homogeneity hag
been obtained, and f this political homoga.
neity 1s utilised wisely and timely with pro.
grammatic perseverence to push through all
these budgetary programmes, I have no
doubt 1n my mimnd that within the shott span
of the year remaining, we will be able to
absorb and require much more than what
we have laid down in this Budget

May I pass on, with your [eave, to con-
sider the guestion of taxatron 1n regard to
this Budget ?  As I said, the fiscal bite was
very hitle and practically nothing  Never
the less, a budget 1s not 2 Budges if there s
no taxation, and the hon Finance Mimster
was content himself in levying direct tax com
ponent of Rs 24 crores 1n a full year in re-
Iation to the total tax effort That, I submut,
18 very modest and very meagre though as
per the Wanchoo Committee’s Report and
recommendations the sting may be 1n the
taill hereafter to be known But we shall
not now anticipate how that wil be But
all the same, 1 am satisfied that with refer-
ence to the need for raising resources by
direct taxation, there has been a curcums-
pection which 1s very rare mn such Budgets—
that they do not want to raise more than
what 15 absolutedy necessary Sir, I am
satisfied that a new innovation has struck
the hon  Finance Minister and that 1s why
I said that he 1s a wizard n raising funds he
roped 1 the mcome from lottery prizes,
and I should think that taxation on siuch
mcome 1s neither objectionable 10 principle
nor harsh 1 1ts 1mpact

So far as the corporate tax 1s concerned,
there has been some criticism that the hon
Finance Minister has been very soft to-
wards 1t  But may 1give an explanalion,
if not a justiication, why 1t has not been so
fiscally severe upon the corporate sector ?
Sir, we are aware of the widespread fee’ing
that in the matter of corporate taxation,
when 1t has reached a fairly high level, 1t
has a very strangulating effect upon the fur-
ther performance of several industries Sir,
the Finance Minister ought to balance the
two views—one to raise the corporate tax,
thereby making the corporate sectors not
really diversified and intensified in perfor-
mance and thereby increasing the potential
of unemployment, or raither not to give 1t
that much trouble and allow it to nteastfy
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and dwversify the industries and make more
employment possible 1 am sure that the
corporate sector with its pariotic tradition
will rise to the occasion and utilise the tax
respite that has been given to it 1n trymng to
mtensify and diversify 1ts industrial per-
formance and increase the employmant
potential

Sir, there 1s this levy on fertilisers and
pumpsets [ am sure, 1f the hon Finance
Minister had come out with this proposal
some three or four years back, he would
have been considered outrageous and out-
landish and the opposimon to that Jevy
would have been enormous and would have
¢ven been the most daring and undaunted
threat And he could not have withstood
the onslaught by such an opposiion But
today what 1> 1t that we find ? There has
been a survey with regard to the effects of
improvement 1n our rual sector, particularly
i regard to the farm income.
it 15 estimated by experts who have
suryveyed this question that Rs 16,000
crores are earned 1n farm income and they
go without any taxation burden ir, in the
name of giving equabisation i respect of
every other matter this levy on fertiliser and
pump sets i1s in that direction of trying to
bring this hige untaxed income within the
net of taxalion I am sure this will not be
considered to be harsh  But it s a very
delicate weapon and 1t must be dexterously
used I have no doubt that the hon’ble
Finance Minister, who has used very many
weapons for many things, will use ths
weapon equally very carefully and with gre.
profit.

3IPMm

There has been levy on stesl It ha
been vety muich agitated that it will hanoe2
our enginzaring and other allied industry
Sir, T again t1nd an explanation to this fev
10 the case of the hon’ble Finanze Ministe
Steel 15 a2 commnodity which commnands
very great and very attractive premwum
the open maket. Then why should not M
Chavan’s exchequer demand a shate of it
But [ think that this levy on the steel w
not go to the extent of hampering our en
neering and other allied indusiry  Oa't
other hand, it will give someathing to t
exchequer for further and better purpos
Therefore, Sir, [ find that on the wh
the taxation scheme underlying this Bud
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is neither harsh nor hard. But it has been
very helpful and it depends upon the deve-
loping circumstances in the future how this
kind of taxation scheme would certainly
give a momentum to our economy.

-

Sir, may I then step on, with your leave,
to consider that as a result of this what are
the responsibiities that we have taken on
hand, and particularly the Government has
taken on hand ? I realise Sir, that the (Jovern
nment by this Budget has taken very many
heavy responsibilities, They have undertaken
to expand the scheme of performance of pub-
lic undertakings. They have undertaken to
expand for the purpose of rural electrifica-
tion and water supply, to expand primary
education and overcoming malnutrition.
They have undertaken ever so many reliefs
and crash programmes for relief of unemp-
loyment. Though it is a token outlay
it is to expand in ever-expanding circles.
These are tremendous responsibilities that
gven the broad shoulders and the sirong
irms of Mr. Chavan could not endure long
o bear. But, I am sure, Sir, that in this
zigantic task and in this stupendous respon-
ibihty that this Budget has thrown, not
mly upon the Government but also upon
he people of this great country, it will be
yorne with cheer and with courage.

Sir, there is one responsibility of which
may very respectfully remind the hon'ble
‘inance Minister because considering the
uge and heavy responsibility on public
ictor and for the other purposes it may
ave a tendency, as economists fear, for
ving rise to inflationary pressures.

Sir, T am not afraid of any deficit
1ance. In fact, the Government which has
ficit financing, is a purposeful gevernment,

meaningful government and has gota
ogramme to discharge an end to
hieve. But, Sir, may I most respectfully
ng to the notice of the Finance Minister
it the limits of deficit financing should
t be tiansgressed in order that we may
id inflationary tendencies, and if once
ationary tendencies get into our economy
our talk of growth, of our dcsire for
ial justice, of our resolutions for becom-
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self-reliant will be shattered. Therefore,
he very interest of achieving the objec-
s of the Budget I beg of the Finance
ster tn‘be very circumspective and to
: proper time and care to see that the |
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inflationary tendencies do not show their
head in any part of our economic endea-
vour. Sir, I must bring to your kind notice
that all these responsibilities make us rather
apprehensive of the situation that may deve-
lop in this country. Sir, I have every con-
fidence within myself and I am sure the
House will have the same confidence that
we will survive all these difficulties. India
has the reputation, and we have the reputa-
tion, of overcoming great and grave crises.
Sir, we passed through dark forests, we
climbed high hills, we went down deep
valleys; in scorching sun and in dreching
rain we marched on, We know that our
march was long and arduous. I think, Sir,
we have come to the last lap of our long
march. There is only one mote m'lestone
to reach. But this is steep, this is strenuous
this is very difficult, this is very challenging,
this is tiresome and this is exciting. I have
no doubt, Sir, that the great economic
foundations that the labours of so many
years have laid will give us that strength,
that steam and that stamina to stand up to
the occasion and give the performance of
the Budget. We have to work hard and
we have to pay the price for the achieve-
ment of these objectives. Let us pay it
cheerfully. We have to suaffer long. Let us
endure it with courage. We have to work
hard. Let us work with faith.

One word more and I have done. Sir,
the public and the people of our country
have given a new mandate which is not
only massive but, to me, meanigful. They
have understood the problems of the
present. They have appreciated the program-
matic approach to solve those problems.
People who have given us this verdict will
stand by us and this Budget, with some
improvement, modification and refinement,
will certamnly open up a new chapter. Sir,
after the recent crises, everyone of us feels
that nobody is safe unless we are prepared
to work for this great country. We have
come to this resolution, Sir, that who lives
if India dies and who dies if India lives ?
We shall make India live long, as long as
the Himalayas stand, as long as the sun
shines and the stars twinkle, as long as the
blue waves wash our shores. With these
words, Sir, I have very great pleasure in
lending my full and whole-hearted support
to this Budget., May I pray to God, in this
great dispensation our country will pass and
emerge out of the present difficulties into a
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new Heaven of peace and

progress.

prosperity,

THE VICE-CHAIRMAN (SHRI1 AX-
BAR ALI KHAN) : We all say Amen to
your prayers

SHRI RAJENDRA PRATAP SINHA
(Bthar) : Mr. Vice-Chairman, Sir, 1t was a
great pleasure to listen to my learned friend,
Mr. Chengalvarayan He has expounded
the Budget in the most lucid terms and I
welcome his speech very much  Sir, the
Finance Minsster, T must say, this year has
done a fine job in the management of our
economy. The year that 1s now drawing
to a close has been one of the most ditfi-
cult years after independence. But at the
same time, 1t will go down as the most
glorious year 1n the annals of our history
Sir, we were not only burdened with 10
million refugees but a war was forced upon
us  And under the great leadership of the
Prime Mimister this country has won not
only the war, but also the peace  But the
sinews of war had to be provided by the
economy and I am glad that the economic
management was so good that not only
were our gallant forces provided with the
wherewithals, but the economy was kept on
an even keel. In spite of the stresses and
stramns of giving shelter and providing
food to the ten mullion refugees and 1n spite
of a very costly war, we have found that
the prices in this country have not risen
appreciablv high. They were within manage-
able limits In the past we found that on
such occasions the prices went up very high.
But what did we find last year ? The prices
went up only by 3 8 per cent whereas the
national income went up by 4 per cent. So
the prices and the national income both
were more or less at the same level as 1n
the previous year  What was apprehended
was that because of the stresses and strains
of the refugee relief and the war the economy
would go out of gear, Therefore, 1 say that
the Finance Minister deserves all our praise
that he managed the economy so well In
spite of the fact that the money supply has
gc e up, with the management controls,
w +h the Reserve Bank credit policy, the
prices were kept under control I particu-
larly appreciate the fact that the Finance
Minister came with two  Supplemen.ary
Budgets last year mn oitder to raise the
necessary resources which has kept down
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our deficit financing to reasonable linuts.
Now I find that we are closing the current
year with a deficit of only Rs. 385 crores
and 1f these Budgets had not been brought
before the House—the two Supplementary
Budgets—there would have been a far
greater deficit  Therefore, T say that the
management of the economy was excel-
lent

Now I would lhke to examine the
Budget from thiee angles growth, stability
and self-relilance, Looking at the Budget
from the growth angle, I find that the
Fmance Minsster has done an excellent job
m providing for a very much enlarged plan
outlay. The total plan outlay including the
State and the Centre will go up by Rs 710
crores whereas the plan Budget of the
Centre alone 1s going up by one-fourth as
he said 1n his Speech, and I find that the
Fmance Minister 1s quite correct that this
was gotng to act as a great catalyst to our
economic growth, In the past we have
seen that whenever our capital outlay or
plan outlay was greater, then the growth of
the economy was substantial and rapid,
Whenever our plan outlay has gone down,
the economic growth has slumped Therefore
what T feel 1s that this was a necessary dose
i order to gne a spurt to our industrial
growth and I am definite that with this
outlay the industrial revival would take
place and will be, if not more, at least
double the growih attained 1n the industrial
sector 1n the cui,ent year,

You will find that there has been some
criticism that the tax on the corporate sec-
tor would nhibit expansion. I do not
held that view and I am strengthened 1n
my opposite view because of the behaviour
of the barometer, namely, the stock ex-
change The stock exchange has been
bocoming ever since the presentation of this
budget What has the Finance Minister
done to the corporate sector ? He has
only removed 5 per cent facility from the
priotty industry and raised the surcharge
from the corporate sector from 2-1/2 to 5
per cent. As a matter of fact the economy
of the corporale sector was such that 1t
coul have born: heavier burden and as a
ma‘ter of fact it was expecting heavier,
bitden Considering the case with which
1t 1as been let off, I thunk that sector waill

e ————————————
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get enough surpluses in order to plough
back for the expansion.

This capital outlay of this order will
not only encourage the industrial sector in
the public sector, bat also will go a long
way to boost up the private scctor. In the
past, as [ said, experience has been that the
growth of private sector is entirely dependent
upon the growth of public sector. There
fore, I feel that the capital outlay will do
the trick so far industrial sector is concein-
ed. We were concerned with growth of
the industrial sector because in the last
two-three years it has not been proceeding
according to our plan.

This growth is tempered with justice
and I am very happy that the Finance
Minister has provided Rs. 240 crores for
social welfare with future growth potential.
The proviston he has made particularly for
the rural drinking water is very welcome
indeed. We have been pleading in this
House for some time for providing at least
:lean water to the people in the rural areas.
This programme will go a long way to
solve the problem of water supoly ia the
rural areas. Then he has doubled up practi-
cally all the other schemss for the rural sector
particularly for the farmers’ development
agency, for the marginal farmers and agri-
cultural labour and nutrition programme
for children, All these programmes have
been doubled up. My only point, Sir, is
that his hope that all these Plan provisions
would be utilised will come true, because
the experience in the past two years has
very bad thatall the provisions for such
development have not been made use of
and they have lapsed and [ do hope that,
with the new governments in the States
which are going to be established, they will
be able to take due care to see that all
these programmes are properly implemen-
ted.

Now, Sir, coming to the question of
stability, as T have just now pointed out,
the price rise has been not of a very high
order, but it s only within the reasonable
limit of 3.8%/. Now, with the rise in the
national income, this does not hurt the
economy. Our food position is very satis-
‘actory and with the huge stocks that are
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stores, it will have a healthy effect on the
prices. Now, the Finance Minister has
been very judicious in the imposition of
the excise duty and he has not touch any
item which goes to form the working class
consumer price index. He has only put
excise duty on what we call luxury items
which do not go to form the basic necessi-
ties of the people. Therefore, Sir, what I
feel is that the prices would remain steady
and in spite of the fact that he has again
left a gap of Rs. 240 crores, it will not have
a bad effect upon the prices. On this point
Sir, I would like to make one observation,
We have got to bring down the food prices.
Unless the food prices in this country are
brought down, [ do not think that we
shall succeed in lowering the all-ronnd
price rise, Now, Sir, the support price
which we are giving to food is quite high,
I am not opposed to the concept of giving
higher incomes to the farmers. But, gra-
dually we should try to bring down the
food prices because the high food prices
are causing incalculable damage and loss
to the economy as a whole.

The Finance Minister has pointed out
the problems that now they are having for
raising the finances for doing the procure-
ment work. Now, unless the prices of
food are brought down, the prices of
the mauufactured commodities cannot
come down. You will find that in the
past the food prices used to be lower
than manufactured commodities prices.
Now, it is just the reverse. The food
prices are higher and the prices of the
manufactured commodities are lower and
what is happening is that gradually the
prices of the manufactured commodities are
going up to catch up with the food prices,
This is a moot point for the Finance Minis-
ter to examine whether to allow all those
prices to go up gradually to catch up with
the food prices or to start to bring down
the food prices gradually so that the prices
of the manufactured commodities can also
be kept down. This is a point, Sir, which
I would like the Finance Minister to con-
sider so that in the future, at least in a
small way. we can start lowering the sup-
port prices.

Now, Sir, I was talking about
excise duty. I am not oppsed to taxing
the agricultural  sector, As a matter

Ritholhe Government, inthe_Government  of fact, I believe that the agricultural
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income should be taxed at par
with urban mmcome  But what I would like
to tax 18 the higher incomes of the agricul-
turists I am opposed {o a sort of blanket
levy on the 1nputs of agriculture, because
we cannot tax agricultural income 1 do
not subscribe to this proposition I give an
example of the fertilizers tax which has been
raised  There 1s nothing wrong 1n taxing
the agricultural sector as such But we
should not forget that the green revolution
in agriculture has yet to be consohdated and
the fertilizers 1s also used by the maigmal
farmers and small farmers Now, how are
we gomg to safeguard suvh people being
taned for therr mputs ? As a matter of
fact, if you look to the fertilizers consump-
tion figures, you will find function consump-
tion 1s going down—The only productivity
figure which has gone up appreciably 1s food
—and that, too, wheat The productivity
of 1ice has not gone up to the <ame pro-
portion as wheat The productivity figures
i respect of pulses have gone down very
low  And if you look to the productivity
of other agricultural commodities—you will
find all this given 1n the Economic Survey—
these are not very high , these arz moving
very slowly , some items are stalic Now,
agricultural experts tell us that even if
fertilizers 1s used with the old seed, the
productivity can be mmproved Now, 1,
therefore, support this proposition of the
Fiance Minister, to tax the agriculturists
But the way in which it has been done and
the way 1n which he has justified an increas
ed tax on fertihzers, I do not agree , be
cause you are taxing the input which s
acquired by a large number of small -<nd
marginal farmers  You should find a way
out of this I know that your need 15 very
urgent and you have appointed a committiee
But T can justfy taxing the tractor because
tractor 15 used by the bigger farrners and
not by the marginal and small farriers But
not the fertilizers

Now, about one more levy I would Iike
to say, and that 1s kerosene Kerosene 1s
the only item which has been taxed, which
goes i the computation of the working
class mdex I think tle kerosene levy
should definutely be removed, and [ am sure
the Finance Minister wil! consider this  He
has provided, on the hand, Rs 100 crores as
subsidy for food, and on the other, he 1s
taxing kerosene  These are coitradictions
of Indian cconomy, ., (Imterruption), 1
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think you are tahing away the most wvital
requrement of the poor people—the kero

sene  The onlv justification you are giving
1s that 1t 1s being nusused by being
mixed for something else Yon can have

your ways of checking that, but you cannot
tax the poor and fine the poor for the
misdeeds of somebody else Now, therefore,
[ feel that if kerosene duty 18 removed, the
stability 11 the price will be mantained

There 1s one more factor so far as this
question of stabihity 15 concerned ~ We have
got 1o look to the growth  the agricultural
sector This 1s very well analysed in the
EconomiC Survey  What we have found s
that the per capita intake of cereal 1s going
up But we have to look to the quality of
the cereal  Whereas the quality of grains
as a who'e has gone up, that of pulses has
come down  We have got to sce the nutri-
ent value of out food as well The intake
of pualses and o1l has practically halved

We have got a vast vegetartan population,
and even those who are non-vegetauian can-
not afford to have non vegetaran food

pulses are the only nutritive food from
which they can draw theswr proteins Noth-
mg has happened 1n the last seven or eight
years to mmprove the production of puises

Shmething has been done with regard to
rice  The crash programme on rice will
yield result soon But what I think 1s,
with regard to pulses, cotton and oilseeds
there must b~ some crash programme of
resrarch  We should not mind any expen-
diture m employing the scientists and asking
them to produce results If we have succee-
ded in producing results 1n wheat and very
nearly succeeded 1n producing results
rice, there 18 no reason why we should not
succeed 1n  the matter of pulses oulseeds
and cotton  All that is necessary 1s to  pro-
vide enough moicy and to engage the scien-
fists  No amount of financial allocation for
this work should be grudged because, after
evolving the hyb~id seed 1t takes time to
multiply and spread it Anvway, it will take
six or seven years 10 get results That crash
programme, I msist, must be taken up as
early as possible

THE VICE CHAIRMAN (SHRI AK-
BAR ALI KHAM) The research at Pusa 1s
at 1t

SHRI RAJENDRA PRATAP SINHA
That work should be enlarged and more
finances should be niovided

frw 4t
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pose, and more attention should be paid to
i,

The last item I would like to examine
1 this Budget 1s related to self sufficiency
and self reliance I would like to congratu-
late the Governmea: for completely doing
away with PL-480 cheap food This 15 the
first ttme 1n our history, probably m 10 or
15 years, that we have completely done
away with cheap food import under PL-430
This 1s a very great sign of our establishing
self-tcliance | Nothing can be moie hearten-
ing then this  We have biought down the
foreign aid this year to Rs 374 crores In
the past 1t used to be Rs 600 or Rs 700
crores This 1s also a very healthy sign that
we have reduced foreign aid and we are
managing our economy with such a small
amount of foreign assistance  This amount
of foreign assistance 1s probably necessary
because we are short in certain critical items
The short crnifical 1tems are cotton, von and
steel, certamn chemicals and fertilisers Now,
the bad management of our agr.culture and
indus v 1s 1e$ponsible for these shortages
If out steel factories had produced according
to their capacity, probably there would have
been no reason for this  We had to make
very heavy imports of steel As I have said,
we have to be up m cotton production but
we could not develop some hybrid seed
Then this huge mport of cotton would not
have heen necessitated  Symilarly we are
umporting fertihsers and edible oils  Self-
reliance 15 within our reach and this Rs
374 crores could be cut 1n no tum> and 1f
we could mmpiove the production in these
items, then we could cut off our imports
What happened last year was this, Our um
port bill has gone wup because of
of cruical shortages in our economy  Self-
reliance does not mean that we will comple-
tely get ourselves free from imports but
what 15 necessary to develop our exports so
that for those that we need to mmport we
must have surplus in our economy to export
so that we are not dependent on others for
loans or aids With regard to exports several
1tems have to be examined to that our ex-
ports may go up [ am glad that the various
Ministertes m charge of this are drawing up
plans for enlargmg our exports and ihey
have their blueprints which will bear fruit
m time to come but I am sure that with the

‘b~ acannmv mote  surplus wall
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created and our self-reliance 1s dependent
on our growth 1s going fo take place, self-
reliance will follow

1 wish to draw the attention of the
Finance Mimister to One aspect because I
know somethimg about 1t as a member of
the Coffee Board There 1s an export levy
ot Rs 25 per unit on coffee We had a
bumper crop of coffee last year of 1,10,000
tonnes  Never before we had it We have
reached the target of the 6th Plan and 1t 1s
expected that tlus growth—of course we
cannot have that figute—will be kept up 1n
coffee  The problem 15, we cannot export
all surplus coffee because we are bound
down by certain International Agreements
that we cannot export to the world Most
of the countries of the woild are bound by
the Agreement that they cannot export
beyond a certain quantity which 1s about
20,000 tonnes and the rest of the quantity
goes to what 1s known as non-quota
countries, that 1s, to countries which are
not members of the International Coffee
Agreement  These are mostly the Commu-
mst countries  Of course Japan 1s also
there but the other countries are Russia,
Hungary, Poland, etc  We are a very small
producer of coffee 1 the world  There are
countries Iike Brazil, Columbia and others
whose entire economy 1s dependent on coffee
They have been exporting coffee probably
on barter basis but at very cheap rates to
Japan, Russia and other countries and they
have huge deals at very cheap rates. In
the mternational market there are two
prices—the  international price of the
quota countries which can bear our export
duty—the export duty must he levied on
that and I am for that—but there are
countries which ate getting their coffee at
very cheap rates as non quota countries To
these countries our expoit for the last one
year has been saffering very badly because
they want a reduction 1n price at par with
other countries from where they are getting
coffee  Tlus export duty 1s standing in the
way The exporters cannot export this
coffee and compete because of the dutres.
So theie has been a demand for the
removal of this duty particularly on the
coffee going to the non-quota countries [
do not know how the Finance Minister can
reconcile the duty on coffec to one country
and not on others but what 1s necessary 1s
this  There 13 great glut of coffee mn thist
country because they are adamant tha
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unless there 1s a great price reduction they
will not lift this coffee  Otherwice you can
se}l 20,000 or 25,000 tonnes easily to these
non quota countries So the Government
should conside: giving some cash subsidy or
something of that kind The Mimstry of
Foreign Trade has already repiesented about
this but the Finance Ministry 1s adamant on
this point and 1s not giving a rebate  What
1s necessary, as recommended by the Public
Accounts Committee, 1s the entire export
to the non quota countries should be hand-
led by the Coffee Board itself or by the
public sector I also suggest that the export
to the non quota countries should be hand-
led i the public sector, 1t may be the
Coffee Board or any organisation that may
be put up or the STC In that case 1t
becomes easier for the Government to give
some cash subsidy or devise some means to
remove this export duty, so that the ex-
porteis—not exporters so much but the
growers—are not put to a loss and they
could sell all their coffee  This 1s the point
I wanted to urge, and [ hope the Finance
Minister will give due consideration to this

Thank you

DR K MATHEW KURIAN (Kerala)
Mr Vice-Chairman, Sir, the discussion on
th: B dget has centred round some of the
slogans which the ruling party has been
propagating during the last several years
mainly to fool the people or to hoodwink
the people In the Budget speech of the
Finance Minister 1t 1s claimed that wc are
moving towards the goal of economic
progress and social justice Sir, I would
like to explode the myth of this ¢laim that
we are movmg towards economic progress
and social justice I would show in my
speech that we have been building up a
capitalist economy with 1ncreasing foreign
collaboration and 1ncreasing control of
foreign imperialist powers on vital sectors
of our economy The Mid tetm Appraisal
of the Fourth Five Year Plan gives us a lot
of data regarding the shortfalls in pro-
duction, wmadequacics n distribution of
national wealth, particularly 1mportant
goods of mass consumption The per capita
mncome which 1s the real index of economic
progress has been going up at the rate of
1 to 1-1/2 per cent during the first three

years of the Fourth Plan Are we
moving  towards economy progress
and socal  Justice  with this  paltry
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increase 1 the per capita income ?  In fact
m earlier years actually the per capita
mcome declmed Even though there has
been relatively greater increase m money
income 1t has been ercaded by the conti-

nuously increasing prices

Sir, the Finance Mimister has made
much about the 23 per cent increase mn the
Plan outlay during the current year This
15 a hoax If you really examine the Plan
outlays 1n the first three years of the Fourth
Plan you will find that in the Central sector
the outiay has hardly been 45 per cent of
the total envisaged Plan outlay [t means
that 55 per cent of the total Plan outlay has
to be <pent in the remaining two years It
1s agamst this background that the Finance
Minister says that they are stepping up the
Plan outlay by 23 per cent What does that
mean ? Almost 32 per cent of the Plan outlay
still remains to be utilised in the last year of
the Fourth Plan Is it reahistic in the context
of the increasing financial crisis that we are
facing ? This 1s the kind of statstical
Jugglery that they are resorting to  If at all
they have increased the Plan outlay this
year 1t 1s agamst the background of the
heavy short-falls 1n the first three years of
the Plan And by just stepping up the
outlay 1n the last one or two years of the
Plan are we 1n a position to achieve even
the rudiments of our t{argets ? And the
same 1s true of the State Plan outlays also
If you look at the Midterm Appraisals of
the various State Government Plans even
50 per cent of thewrr total outlay has not
been spent 1n the first three years of their
Plans and nearly 50 per cent remains to be
spent in the last two yeais It 1s against
this background of general crisis in Plan
mvestments that we have to consider this
tall claim of the Finance Mimster that
wonderful things are being done immediately
after the rece 1t rigeed elections

I would also hike to explode the myth
propagated by the Finance Minuster and the
ruling party that we are moving towards
self-reliance  Sir, hon Member Mr Raj-
endra Pratap Sinha iust now stated that we
are moving towards self-rellance and he
gave evidence of the declining P L 480
immports It 1s most unfortunate for Member
of this House to claim that P L 480 wm-
ports have been reduced as an examole of
self 1eliance Itis on record that the United
States Government was exporting surrlas
wheat and other commodities at a time wheq
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there was surplus in the United States in
order to support the minimum price for
their cultivators, It was in their national
interest that these surplus commodities had
to be exported to developing countries like
India. But the United States does not have
any surplus now and they are not prepared
to give any surplus, even if available, under
old terms; they are insisting on new terms.
Now, if they have not given us, we take
credit for the non-availability...

SHRIT RAJENDRA PRATAP SINHA :
We will not take it.

DR. K. MATHEW KURIAN :
do not disturb me.

Pleace

SHRI RAJENDRA PRATAP SINHA :
Even if they give, we will not take it because
we do not need it,

DR. K. MATHEW KURIJAN :
We take credit for the non-avai-
lability. Take again the question of exports.
We are ftrying to show self-reliance by
statistical manipulation. The Times of India
dated the 13th of March 1972 has stated in
an editorial that we are fooling the people
by this type of statistics. According to the
Ministry of Foreign Trade exports last year
increased by 149/ but actually, according to
the Reserve Bank, they fell by Rs. 1.2 crores
1 do agree that there is discrepancy in the
basis of computation of statistics donc by
the Reserve Bank and by the D.G.C.I, & S,
I am aware of the technical differences in
the form of computation, but a difference
of Rs. 132 crores cannot be explained by
these statistical differences. There has ob-
viously been manipulation and tampering
with statistical data. The Government is

utilising the statisticians and the economists-

in the Government as guinea-pigs and telling
them that ‘you’ sign on the dotted line. it
is a very wrong tendency on the part of
Gvernment to show results by statistical
manipulation,

The same thing is happening in the case
of Index Number of Industrial Production.
The hon. Industries Mtn-ster has claimed in
a number of rplaces that small-scale indu-
stries have been increasiag at the rate of
10 to 11 percent, Asa matter of fact,
accordiug to the f._...s given to us in the

Mid-term Appraisal an.. in the Economic
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Survey, small-rcale industries have been
increasing at the rate of around 3 or 3'5
percent. I do agree that statistics present
difficulties in actual computation but, unless
we have perfected the statistical machinery,
no Minister should come and fool us or
fool the people that production figures are
much brighter than what they really indicate
We cannot have self-reliance just by gloa-
ting over statistically inflated export figures.

Sir, T would also like to bring to the
attention of the hon. Minister and to other
Members in this House that immediately
after the last General Elections when the
rulina party had been claiming self-reliance,
what happened. Even very recently Mr.
Norman Kipling. leader of the British dele-
gation, came to India, and itis reported
that the Government of India has agreed to
give majorily participation to British inves-
tors even in sectors where that was not
allowed till the other day, Immediately
after their tall talk about socialism and
their election propaganda about self-reliance,
they are now having the second honeymoon
with British and American imperialism,
This second honeymoon soon extended
to the President of the World Bank and ex-
Secretary of State of the U. S. Government,
Mr. Robert McNamaru. He was
here and we seemed to have been very
happy with him. We seemed to have a
new inclination, a new sentiment of Iove
with the imperialist powers to adjust with
them so that we get their aid and capitalist
planning continues intact.

I would also like to expose the claim
of the Finance Minister that net foreign
debt has declined. Look into the facts
behind it. One of the reasons why net
foreign debt has declined is that repayment
of inferest has been mounting. Out of the
gross inflow of foreign debt, the net of
course is smaller because the repayment
component of interest is assuming an increa-
singly bigger proportion. Similarly_ if gross
aid has declined, the main reason for it is
the unwillingness on the part of the imperi-
alist power to give us aid. Even when the
imperialist powers are unwilling to give us
aid and even when the net aid decreases
because of repayment, the Government aad
the Treasury Benches take credit for them-
selves. What is their policy 7 The Times
of India of Bombay dated §th March, 1972
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wrote in an editorial entitled “New Pragma-
tism” thus —

“It 1s clear from the discussion of
the Indo-British technological group
which ended on Saturday that the
government has at last begun to adopt
a more pragmatic approach to foreign
investment 1 this country  Its decision
to warve all requirements—including the
payment of duty on imported machi-
nery—of companies that wish to manu-
facture components for export 1s a case
mn pomnt

Immediately after the last eleztion after all
the talk about self-reliance here 1s the
Government of India having the new prag-
matism of aligning with foreign investers
and having foreign celliboration If you look
mto the foreign collaboration agreemsants
entered into you will find that the number
of applications from foreign investors dispo-
sed of in 1969 was 214 and m 1970 the
number was 380 There 1s great urgency
m disposing of foreign 1nvestmeant applica-
tions  Outstanding foreign prnate mnvest-
ments which stood at Rs 258 crores n 1948
increased to Rs 1,342 crores at the end
of March, 1968 We do not have the
latest figures, but the gross inflow of foreign
private 1avestment was Rs 141 crores n
1968-69 and Rs 111 crores m [969-70
Therefore, 1t 1s clear that on the one hand

the Finance Mimister and the ruling
party talk about self-reliance, but but
every  year private foreign capital

continues to come to India m large pro-
portions, adding to our iepayment obliga-
tions and payment of profits, dividends and
royalties  Foreign collaboration 1n 1970-71
increased compared to 158 new appro-
vals 1n 1968-69 and 129 new approvals in
1969-70, after the tall talk about socialism
221 cases of forewgn collaboration were
approved by the so called socialist Govern-
ment I quote from the Hindustan Times
daed 7th February, 1972 which says .—

“Foreign  collaboration proposals
approved 1n selected fields during the
first half of 1971 registered a sigmficant
increase compared to the figures for the
preceding two years.

Bustness and offictal circles feel that
the elimate for foreign private invest-
ment in India has generally 1mproved ”
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The climate for private foreign capital
mmproved after the talk about self-reliance
and socialism  Is this real self-reliance ?

I would also bring to the notice of the
hon Mister a very serious matter as
reported in the oress There has already
been a policy decision by the Goveinment
to impert complete secondhand plants from
Western countries, from West Germaay,
U K Japan and so on Plants which are
merely scrap, which may be useful only for
some more years, would be imported In
the name of importing second hand plants
for exports, the capitalist countries 1n the
West, West Germany, Japan and so on are
trying to dump their scrap material, their
entire second hand machmery on us  They
will replace them by modern machinery Are
we expected to compete in the international
market with second hand machinery on our
bhands, while our competing countries 1 the
West continue to modernise theirr equip-
ment 7 Is this the type of export policy 7 [
would also hike to quote the Hindustan
Times dated 20th September, 1971 .—

“Some advanced countries, mcluding
West Germany, the United Kingdom
and Japan, have proposed to shift
large mdustrial plants and set them up
m India m collaboration with local
entrepreneurs for export of their pro-
ducts

An assurance to this effect has been
given by the Ministry to the President
of the Federation of Indian Chambers
of Commerce and Industry (FICCI)
Shnn § K Kanoria ..”

They are having a continued honey
moon with big business There 1s th
assurance given to the FICCI President
Members of Parhament do not know wha
1s happening on this vital 1ssue of industria
policy and import of foriegn plants Th
Government is hand in glove with th
FICCI chief and the monopoly group , the
are dealing with them 1n regard to the in
tallation of second hand machinery an
export. Thus 1s absolutely a loot of India
economy by foriegn capitalists

Particulatly after elections tn 1971, th
foreign capitahsts have beea jubilant abot

1]
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things happening here  The Indian Express
of New Delhn dated 2nd May, 1971 gave
a very interesting statement of Mr Ninichi
Nakagawa, leader of the 12 member Mit-
subishi Economic Mission, representatives
of Japanese big busingss. It states—

*Mr Nmicht Nekagawn, leader of
the 12 member Mitsubishi Economtc
Misston which has been touring India
since April, 20, said here yesferday
that post-election situation in India was
‘definitely’ conducive to 1nvestment and
collaboration ventures.”

[ RAJYA SABHA ]

I would like the hon Members 1n the
Treasury Benches to note this  If the hig
monopolists in India and representatives
of big bustness abroad are happy and
Jubilant after the recent rigged election
to the State Assemblies , they must be
jubilant that the chimate for foriegn private
mnvestment 1s getting better

In the name of monopoly control a
great force has been enacted in this country
There 15 the Monopoly Commission  But
all us know--1t 1s a public secret—that among
the members of the Monopoly Commission,
there 1s contmuous disagreement, when cer-
tain member agices about clearing some -
cence to a big company, another members
disgrees I have got evidence of this with
me The majo 1ty report in the casc of the
Century Weaving and Spinning Mills which
18 a Birla concern, 1s of 13 pages. The
Chatrman of the Commussion and another
member agreed to give the licence to the
Birlas  They are .n a hurry to placate ..
big business, The elections are combine
Money 1s required-—I understand it And
there is a 60 page dissenting note of another
member, exposing this hoax of monopoly
control  Are the Members of this House
aware of 1t 7 s the Government prepared
to lay on the Table the report of the Mono-
pohies Commission on thig Birla concern
and also the report of the dissenting mem-
bers Similarly, i a number of other cases,
big business has been gmive1 licences, des-
site the so called monopsly control In
short therefore, despite the elections, des-
site th» talk aby  set eltaince and mono-
soly conwol, tha fac: 1 s that this
jovernment 1s contiguing love affarr.
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its  honeymoon, with foriegn monopoly
capital and Indian big business

Before I eoncinde I would like to bring
to the notice of the hon Minister another
recent eveat, If I understand correctly
Vazir Sultan Tobacco Company 1s going to
be allowed further increases in their capa-
city

AN HON MEMBER Not Vazir

Sultan, Indian Tobacco.

DR K MATHEW KURIAN Vazrr
Sultan also  In thss case there i1s an appli-
cation to increase their capacity from eight
thousand mulion cigarettes to 22 thousand
mithion cigarettes I understand that the
Government 1s already moving 10 this
direction Probably, they have taken the
decision keeping people unaware of what 1s
happemng 1n the green room.

Sir, what 1s happening to the people of
this country ? The people shed only crocodile
tears for them According to the
National Sample Survey, people lwving under
poverty hine was 52 per cent 1n 1963 64 and
1t increased to 70 per cent  According to

the latest figures, 1f you read the latest
rounds of the National Samply Surveys,
the Proportion of  people living
on the poverty line increased under

the rule of Mrs Gandhi
4p M. Sumiarly unemployment has been

mounting According to the figures
for 1970-71 the number on the live Register
of unemployed 1n the Employment Ex-
changes increased by 23 per cent, and if
figures are to the relied this year this per-
centage has increased by almost 50 per cent.
On the jnehand, monopoly 1n India 1s 1ncrea-
sing foreign collaboration 1s Increasing.
Profit rate 1s also increasing, according to
the study of the Economic Times On the
other hand people’s poverty and unemploy-
are also increasing This gap be'ween the
professions of the Goveinment and their
performznce s most pathetic  Nonetheless
Members, of the ruling party have the cou-
rage to stand up and say that we are movs
ing towards self-reliance
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The hon’ble Finance Minister claims
that we are moving towards economic and
social justice Is there social justice for
the majority of the people ?

Before 1 conclude, I would like to bring
to the notice of the hon’ble Mimister a fact
regarding the question of tax policy We
have witnessed n  thz last 25 yza~3 of
Congress governme 1t increasing bardens on
the people with 1ndr ect taxes increasing
from 50 per c2at to almost 80 pasr c2nt But
this year’s Buadgst again continues the
pohicy of putting addtional burden o1 tha
people Out of Rs 183 crores of additional
taxation the Goveram=>nt has bezn pleasad
to put additional burden on the big corporate
sector and th: b g monopolies only to the
extent of Rs 16 crores If you make a
calculation of the total burden on the p2aple
resulting from taxes o1 ess2atial cromnod tie
such such as kerosene and varoas esse1tial
goods—I have made calculatiors—ths tatal

burden scome to about Rs 900 crores At least
Rs 930 c-orey are bzmz sgacezzd from the
people through indrect taxes on 4 or 5
major essential comnoydities O the other
hand, the big business has bzen left
out

If you read the stock exchange figures, 1t
1s very clear that mmnediately after the
Finance Minister presented the Badget, stock
prices went up  Stock markets are very
happy Big business 1s hanoy that they
have not been touched Is this socialism ?
Is this 2 move toward, socialism and econo-
mic justice ? Stock markets are happy with
the Finance Minister Money 15  beng
squeezed from the people On all kinds of
essential goods, they have added further
burdens They say that this burden was
necessary for defence and for Bangla Desh
I agree that for d:fence and for Bingla
Desh we need money But so long as this
QGovernment pursues the rotien econonic
policy they cannot get out of this situa-
tion

Lastly, Sir, I would like to refer to the
question of State autonomy The State Gov-
ernments are now paying to the Centre ¢ aid”
mmstead of the State Governments getting 1t
from the Centre I would say that the
State Governments are paying to the Central
Government at least 8-11 croies of rupees
from last year onwards. Sir, the repayment

¥ L
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of past loans and interest obligations of the
State Governments are larger than the
entire Central assistance from the Centre
to the States Sir, if thts 18 not economic
bankruptcy and eriss in financial planning,
what else 1s 1t ?

What s the solution ? If the Govarnmeant
ot Inl 1 11d the State Governmznts have to
com: oat of this financial crisis there 1s
only one way. Adhere to real federalism
Do no try tv abrogate powers which have
besn given to the States Let the States
have larger powers This 1s the only way
1n which this country can move ahead This
1> the only basis on which the integrity axd
unity of the nation can be buit  You can-
not have unity by riding roaghshod on the
State Governments, abrogating to yourself
powers waich are legitimately theirs, squaeez-
1ng themn, putting bardens on them Without
gwing them any money, you have stopped
them from making overdrafts whereas the
Central Goyvzernment 1s having deficit finan-
cing of Rs 242 crores Ho do they cover
1t 2 Obviously by printing notes The
Central Government has the power to print
notes  But the State Goverunent have
been denied the power of overdraft to the
extent of even a few crores This 1s
Inequuty of the highest order  If the State
Governnzat, are to function, if due to the
bankruptcy of our economic policy the
State Governments have a deficit, they have
a right to cover 1t But the Central Govern-
mznt cdn:s down hard on tham  But the
same Central Government covers 1ts
fantastic  deficit through nflationary
financing Every year deficit financing
1s larger than what 1s planned and they
cover it up by printing notes This type
of economic policy will not do

1 would, therefore, request the hon.
Finance Munister to retrace their economic
policies by doing the following things Let
the Government 1f they are rea:ly serious
about self-reliance, nationalise all the 75
monopoly houses 1n the country  Are they
prepared to do it ? Lect the hon Minister
tell this House that the Government agrees
i principle that to-day or tomorrow they
are going to take over all the 75 monopoly
houses Then the stock ma-ket will not be
happy any longer ; 1 know that Only the
Finance Minister’s Budget, which protects
the big business, will cheer up the stock



171 Budget (General)

[ Dr K Mathew Kurian ]

market If they are clear about what they
profess, if they really mean business, if they
really want to achieve self reliance, let them
take over the 75 monopoly houses and all
major foreign private industries 12 India ?
Are they prepared to do that ? Are they
prepared to give autonomy to the States in
respect of functions which are legitimately
theirs ?

Unless the present econommc policy 1S
changed, unless foreign private capital 1s
confiscated without compensation, unless the
75 monopoly houses are fully taken over,
unless we move 1n the direction of imple-
mentlng land retorms by reversing the
present policies of supporting the feudal
landlords and rich peasanis in the name of
Green Revolution, unless all these are dJone,
this country can never move towards self-
rellance and social justice Thank you

SHRI N K KRISHNAN (Kerala)
Mr Vice-Chairman, Sir, I must confess to

a sense of deep disappointment at this
Budget

[THE VICE-CHAIRMAN (SHRI RAM
SAHAL) mn the Chairmau]

My disappointment  arises  from
the fact that I see in  this Budget

no definite change 1 economic policy
policy of the kind for which people 1n this
country gave a masswve mandate, firstly last
year n the parliamentary elections and
agam this time in the State Assembly elec-
tions  The people gave a massive mandate
for certain radical steps, for a change in
the taxation policy They gave a massive
mandate for mobilisation of resources from
the rich for stopping addition to indirect
taxes and for stopping price rise which hits
the common man They wanted ant-mono-
poly action, they wanted radical democratic
steps It s for this that they voted But
I am afraid that ;n this Budget I see very

htile evidence of this mandate being
respected
As far as the resources mobilisation

policy is concerned, we have the same pic-
ture 1 this Budget as before The major
1mposts are indirect taxes, many of which
will hit the common man and will lead to
price rise As far as the corporate sector 1s
corcerned, they have been let off practically
scot-free  We have fought a big war a
glorious liberation struggle last year. To-
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day we are told that the war on poverty has
begun  Yet, in this big war on poverty,
the corporate sector which has built up power-
ful positions, as we all know, has been 'et
off scot-free, except for one small increase
in surcharge And that 1s why the Bombay
Stock Market ce'ebrated this Budget on the
post-Budget day on March 16, when equi-
ties opened on a firm note and were further
marked up Secondly, as far as the rural
rich are concerned, T think the Finance
Minister has evaded the job of dealing with
them firmly We are told, of course, that
the Ray Committee’s recommendations are
coming Let me see what 1s going to be
done 1 this matter But as tar as this
Budget 1s concerned, the question has been
evaded Agamn on the question of black
money also there has been evaston on the
gronnd that the Wanchoo Committee’s re-
commendation 1s there and therefore we will
discuss 1t and wait and see what to do But
as far as black money 1s concerned the
facts are very clear reports have appeared
that the Wanchoo Commiltee gave an interim
recommendation regarding demonetisation of
high denommation notes and that this
iterim recommendation said that 1t 1s quite
feasible and 1t 1s urgently needed But 1 see
no sign of 1t anywhere in Government policy
nor do I hear any talk about 1t today And
we all know that all Budgetary exercises in
this country, about resources mobihisation,
about holding the price line or deployment
of our resources 1n accordance with the
national priorities will come to naught with-
out putting an end to this parallel economy
of black money As far as additional
levies are concerned, 1t 1s shocking
to see a levy on kerosene an amazing
example of bureaucratic thinking per-
vading this Budget All kinds of sophisti-
cated arguments are put forward to mmpose
a levy on kerosene which everybody, except
the bureaucrats in the Government of India,
knows 1s something which the common man
uses 1n town and country and this levy 1s
going to hit him hard  As far as price rise
1s concerned the Economic Survey itsclf
admits that the rising price situation con-
tinues and that the effect of expansion of
money  supply, the effect of war
and all that has still to be felt on the
economy In this situation an uncovered
deficit of Rs 242 crores together with new
levies of Rs 193 ciores, most of 1t 1indirect
taxes, 18 gomg to increase the price level
and I am afraid it will lead to a situation
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where the price level will continue to rise
unless the root cause of this 1s tackled by a
proper economic policy. And of that I do
not see any evidence in this Budget I wel-
come the stepped up outlay on the plan
mmvestments I also welcome the schemes
of social welfare and the money devoted to
that. But the question of implementation
of these schemes has become most im»ortant
today As far as implementation 1s con-
cerned, the entire 1implementation machinery
for pregrammes for dealing with unemploy-
ment, for helping small and medwum farmers
for helping agriculturists, has got to be
radically democratised, It 15 not merely a
question of timing of projscts or the timely
execution of the projects as the Finance
Minsster tried to put i, it s a question of
complete democratisation of the imnlemznt-
ation machinery, of fighting the rural, vested
mterests, who today domunate the panchayati
regimes 1n many States like Andhra and
Maharashtra, and fighting the bureaucratic

obstacles. Therefore, it 18 a very serious
problem and unless this 1molemsat-
ation machinery s properly  tackled,

I am afraid, this increased outlay will not
bear fruit. On the question of foreign
exchange we know that it 1s a serious posi-
tion into which we have got; that next year,
in 1972-73, nearly 30 per cent of the
country’s annual exports will be used for
servicing all past debt obligations, and our
out standing external debts today are Rs

8200 crores Even in thie situation, after
all our experience of American 1mperialism
m the Bangla Desh libzration struggle and
the msolent manner 11 which India has
been treated by Nixon 1t 1s amazing to se2
that the question of mbratorium on resay-
ment of debts to imperialist countries which
have tried to aggravate our difficulties by
economic and political blackmail, and the
question of prohibition of transfer of profits
of companies with foreign 1investments
in India, do not figure n this Budgst

According to me they are urgent, they are
necessary and they are warranted by this
situation. And the whole question of mora-
torium the question of prohibttion of transfer
of profits of companies with foreign invest-
ments 1 India all these questions are sought
to be evaded by a policy of further conces-
sions to foreign private monopolies as well
as Indian private monpolies in  the name of
scexport promotion” and ‘‘earning foreign
exchange.” Now, we know the world
in which weare living After the formation
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of the European Economic Communtty and
the serious  economid  crisis 1n - America,
cut-throat competition among ths imperialist
power 18 going to increase and if we think
that 1n he name of export promotion and
1 the name of earnming foreign exchange
somehow or other we can get together with
these impenalist countries, well our whole
calculation 15 going to come to grief. That
1s why the question of moratorium and the
question of delinking owurselves from the
capttalist world market step by step have
become extremely urgent today today
because the entire wmperialist world today
18 trying to solve 1ts own conflicts by cutting
the throats of the developing countries.

My case against the policy of resources
mobilisation 1 this Budget 1s that here 1n
this country monopoly capital has attamned
enormous stiength 1n the tecent period, and
it 1s surprising that 1nstead of taxing them
more, we should go in for levies which hit
the common people The Director of
Research and Statistics, Department of
Company AtTarrs. has made a recent study
on the growth of monopoly 1n the recent
period This article has appeared 1n the
“Company News and Notes” in 1970 Acc-
ording to this article, if you take the share
of the 75 monopoly houses in the assets
owned by the entire private corporate sector
m this country, their share has ncreased
from 46 9 pet cent in 1963-64 to 53 8 per
cent in 1967-68. The “Larger Industrial
Houses”’, each owning assets of more than
Rs. 35 crotes, as  defined by the Industrial
Licensing Policy Inqury Commuttee, have
achieved unprecedented giowth during the
period of 1963-64 to 1967-68 The asset
of the Industrial House of Mafatla
mcreased  during this period b
1959 per cent ; the assets o
of Birlas recorded an increase by 96 6 pe
cent, the assets of Shri Ram increased b
96.4 per cent. The assets of one larg
industrial house, namely, Parry, increase
360 5 per cent over this four year period b
I could go on reeling these statistics, Th
aggregate assets of all the 75 monopol
houses during this period have increase
tremendously. Not only have the asse
and power of the old and established mon¢
poly houses ncreased, but new houses hay
grown to the size of giant monopoly hous
and their profitablity and capital formatic
m the recent period have also increast
immensely. The Economic Times Researc
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Bureau made a study i 1971 and the
results thereof have come mm the January
and March 1ssues of 1971  And according
to that study analysing the profitability of
101 industnial giants 1 the corporate sec-
tor, the total equity dividends distributed by
98 companies worked out higher at Rs 137 7
crores 1n 1969-70 as agamst Rs 99 5 crores
in the previous year—a rise of 38 4 per
cent Retention of profit was also substan-
tially higher at Rs 69 6 crores as compared
to Rs 613 crores earlier-—a nise of 135
per cent Capital formation mn ths private
mndustrial sector amounted to Rs 451 crores
during 1969-70, the fi st year of the Fourth
Plan The rate of increase in capital forma-
tion 1n the private sector workcd out signifi-
cantly higher at 17 4 per cent 1n 1969-70 as
agamst 6 2 per cent i the previous year

This 158 the manner 1n which profitabi-
Iity of the corporate sector and the assets
of the monopoly houses have grown 1n the
recent past because those are figures rela-
ting to 1969-70 And we are presented
with a budget which lets the corporate sec-
tor go scot free and which wants to levy
imposts on the common people  Not only
that Today, the monopoly houses n
India bave become so strong that they have
started exporting capital to less developed
countries, in order to exploit the far
cheaper labour power available there 84
Jomnt ventutes by Indian monopolies in
foreign countries are already approved or
are under consideration and the export ot
Indian monopoly capital to Africa, Kenya,
Singapore of Malaysia etc has started now
In this manner, *illegittmate™ foreign ex-
change accumulations abroad are bemng
converted mnto legittimate capital gains with-
out much scruuny of Indian Law  Now,
this 1s the situation wn which we find our-
selves and tn which thus Budget 1s piesented
1hat 18 why we hold that without really
eliminating the hold of these monopoly hous-
es, prices cannot be controlled, mdustral
production will not pick up and ntergra-
ted planning of our national economy can-
not be done  We al]l know how the mono-
polists how the Indian monopolists,
operate It 1s not by efficient management
or cutting down costs or expansion of pro-
ducuon that the Indian monopolists make
super profits  On the contraty, their whole
echnique 1s to create shortages and through
he tages and mampulation of prices, they
arn super profits. This has been our
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experience and they want to monopolise as
large a part of the public investment as
possible through help from the public
sector financial stitations  Thewr modus
operand 1s creation of shortages and mant-
pulation of prices It 1s because of these
that we say that the role of these monopo-
lists today has become anfi-national and,
therefore unless this role 1s attacked, well,
you cannot etther bung the puices down or
have an integrated policy of economic
growth with social justice

Now, Sir, according to the Economic
Survey itself, ndustrial production has
dechned very sharply in 1971 and taking
advantage of this, today the private sector
s asking for further relaxa‘tions and con-
cessions all along the line They want more
availability of publc finance, more imports
and revision of price structuie upwards.
That 1s what they are asking for Now,
Sir, are we to believe that by giving them
these, industrial produetion 1n the country
will pick up aad the ‘‘“investment climate”
1 this country will mmprove ? Let me
istance only two industries Sugar and
textiles These are two industries, you
know, where the role of the prixate sector
today has come out 1n the most anti-
national manner An argument 1s raised
sometimes in the teatile industry that the
whole difficulty in this ndistry was non-
avauability of raw cotton and because of
high prices of raw cotto1 the costs went up
and demand came down  Now, during the
last nine months of last year, imports of
cotton were very big Despite this mcreased
import of cotton during the last year, cotton
yarn output decieased and mull cloth ocutput
also decreased Now, Sir, I want to ask
you why it 1s so Why has the output

decreased 1n a year when mmport of cotton
also increased ?

Now, Sir, take the whole record of the
textile industry We hear of sick mulls
What 1s the reason for this sickness of this
industry ? Fraud and pusmanagement 1n
many cases and, beyond that, the tact that
i this industry, which has the longest record
in India and which had a sheltered market
for 100 years, the entire blood was diained
out of this Industry by the textile mull
owners And, Sir, without caring for
renovation of the machmery, without earmg
for rehabiitation, the earned saper-profits
were mnvested 1n  areas where sull higher
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profits could be got, such as artifizial fibre
and other industries 1t 1s the law of capital
that from an area of lower profitability 1t
migrates to an area of higher profitability
This 1s thz law of canitalism It 1s bacause
of this that they neglect rehabilitation, that
they neglect the need for moiermisation of
machinery, and they mgrate to other areas
to reap richer profits

Because this policy alone has “‘sickness™
eaten up this industry and 1t can be cured
only by a surgical operation

Now, Sir, take thz question of the sugar
mdustry  Beztween January and September,
1971, the production dechined by 15 5%,
prices have soared and the sugarcane
growsrs are yet to get hugs arcears of dues
from these sugar industrialists

The whole record of these ndustries 1s
anti national  Expansion of the public
sector to include important consumer 1ndus-
tries has become absolutely necessary It
1s because of this role of the monopoly
houses, this specific role of the corporate
sector during the last period, 1t 1s because
of their antt na 1onal role that we demand
the nationahization of the 75 monopoly
houses  After certain steps taken by the
Indira Gandhit Government, people exzept
the Government to move further in this
duection That’s why they gave this massive
mandate That 1s why we say  Nationalize
the 75 monopoly houses iIf you want to
respect that mandate Had this budget
been true to this principle, then 90 per cent
of the profits of the corporate sector should
have been taxed and mopped up for
national development  The argumeznt may
be raised that if this 1s done, ndustry will
collapse and the whole couniry will go to
dogs I remember duning the Second
World War in 1943, the British regime had
imposed nearly 90 per cent tax on the
corporate sector And even after this the
wndustries 1n India  did not collapse, the
country did not go to dogs Therefore
this argument that this will lead to ruwm 1s
wrong and 15 totally falsified by our own
experience

(Time bell rings)

Secondly, the taxing of rural income has
got to be properly done. I am waiting for
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a discussion on the report of the K N Raj
Committee Instead of taking these steps
of sharply taxmng the corporate sector
profits, and rural mncomes and of providing
for massive expansion of the public sector,
instead of nationalising the 75 monopoly
houses, you have brought forward this
budget which shows no sign of any change
in policy n this direction  Not only that,
1 see sertous signs of a stide--back 1n policy.
The Finance Minister gave in his speech an
mdication that some substantial fiscal con-
cessions may be given later oa to the
corporate sector to compensate for with-
drawal of the development{ rebate 1 am
afraid this 1s a very serious thing Along
with this comes the fact that some of the
recommendations of the Wanchoo Commut-
tee, according to me, have turned out to be
thoroughly reactionary All this bodes no
good for the fulure

Secondly, T am afraid that the reference
made n the speech which the Prime Minister
gave in this House replying to the debate
on the President’s Address which refers to
a “new look” imn economic policies has
been widely interpreted in big business
crcles as foreshadowing a reversal of
policies of curbing monopoly m favour of
more concessions to the indust 1al tycoons
and their forcign collaborato s Now this
18 a very serious thing  Huge pressure 18
being mounted today; 1n the very name of
“self-reliance” for further concessions to
monopoly capital and for certain concessions
to foreign private investment also And n
the Light of this, the Prime Minister’s
reference to a ““new look” as for as economic
polictes are concerned 1s extremely disturb-
ing, to say the least Does it mean that the
policy of curbing monopoly 1s going to be
treated as ‘‘outmoded” ?

Finally, I would refer also to the deals
which are 1n the offing now to allow
Western monopolist 1n West Germany,
Britain etc  to import whole industries mto
our couniry in the name of ‘export” and
“employment” A series of concessions 1s
bemng discussed and all this 1s sought to
be justified in the name of eaining foreign
exchange This 1s a policy of absolute short-
sightedness It 1 a policy of allowing
Western monopolists to palm off on us
second hand junk, outdated machinery while
they are renovating their machinery in therr
own country, They will use this to restoge
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old colonial methods of investment in our
country and drain money away from this
country  Are we going to allow thss in the
present situation when self-reliance 1s the
need of the hour ?

That 1s why, T would conclude, Mr
Vice-Chaiim1in, by saying that these actions
.aise serious misgivings about the policies of
the Government and together with afl this
comes the fact of this Badget. In the course
of these two years, the people have given the
ruling party a massive mandate twice One
mandate was given last year and the second
mandate has bzen given this year. These
are mandates for a radical derarture from
the policies pursued hitharto, these are
mandates for curbing the power of the
monopolists 1n this country, mandates for a
redical change in taxation policies  If this
1s not done-—the people will certawly give
you some tume for downg wt—then I am
afraid the people who gave you these man-
dates, will themsclves buadle you out of
power uncereminuously. Your economic
policies together with your budgetary policies
need mmmediate radical change. Thank
you,

ot ard fag famtfaar (w=a ga):
IAIET WENET, AL *F F gAang faq
4t wgiza % gro W faarodty g4¢
g&3a frar a1 §, 98 g3 IFH ¥ €&nra-
aNq &t 98 IAZ IFATZAG F & HIT 13
frzarm AT eraded &1 9f1F g | Fg
ft wEgTE 39 a9E ¥ GAr Ag g S 99
faqdt Fgr 91 aF AT |G QR 9 IT
qRIA  WHEHT FAFTA FT FATIA ZH
IFZ TR0 AT & N fawT ww F qA9
# v ¥ fage wifear g sarg 0
g1 | 3 AT Y 3T AT FT FFT AT A
fiF off 7ar gwe fag= a1 § AT F
12 Ogr far Sroar SEA AT Q¥ FX
SO FFT AT SART FWAT &G
SFAaT & HI< g7 A P g g |
SF FIW TG0 H( GATIF AT & A2
¥ IO Ar® A1 g F J@T | &S AW
# agigar, fawra A wf-var  owrd
wAEY KR A yhar wfes qf-
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fegfr & s@Evz T9z wrEmra feg
sqIaF qRAMAT dar FTW qlar A 2 &
T A9 FT @R $W L IT g
fa=me £ faq wegy w0 =0g70 §

far gur af aAAfqF W afaw
gfez & g fag gAY & wo gor Ay
qr ) Fa9T I FY gonfagl #Y gwEr,
TIFFET I AT AT 37 MT AT W
#t 7737 % foq feg g axv a7 gfa &
fog gar 3q &1 waar, ¥ AR gard
AGET TIA JA T AT AT F A1
T & Fo § FAFAT F1AHAT FIA
¥ gasy Ufrgifas anear fwe g1 &C
USETT qAr eI TASENT T T AR J
F( M, cqrfan, goaq A1 e age
g1 Ffg awwy @ gERIE §
wfaftaa wwa ok g7 wsfxa  fear
war 1 wonfyar  #) gEwrg 93 A9-
i 260 F13 To 5T Tar gar gv 200
g &qq0 sfafers @ faar aa0  qaar
IWHF AT a7, S awr &) fagm
AT & AT F A T g A0EF 7
AFI dFSAT qre7 g 7' g, g
wifas W1 9T GRSAT FIq FEAFN T g
AR 7 TR azq wfox qar qwar |

A & A A Y gAR g9F qAt
St fasrg faer ff 917 & @i § 9T
¥ F9 A ATl Je ey | W FTHATEY
¥ wsat A wagg A feqwrd G a
g S FF AT GLFIT & A9 FIA § I
faetET I g4 AT qQar FAT HF AT
FY GACT FW A GEIAF G GHA | FILI
Fraqsy T gfegor g4y = wfatma,
&7 arFdT &7 frara @Wr aar Ald §A
¥ @ ¥ qFAT G AETY ) FAQTA

wqdt saraard g #1 g, AbFT aET &
FOT WE @R T HET qra 1%

gl 9} & AT agd a9 faeasrd ar
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7€ ¥ fyasl S¥ g @y aqS
Ffgam azg gz F N7 & ot a0
AZIEA I A w7 F 1 Ffawdy wriwg
& G0 &7 XF GHEAT FT FUTHT FL F7
far ¥ swaw a3mar JmT Afgy

zg g9z #r faReaml ¥ grag §
F® {7337 FIAT waAS g | GAr W
1 200 #1T A 7 FgEar & g
arg grar & fag ot wfofag dw aga
FIAT 98 71 IR A FW 3T W fasw
FV wfq F1 F1aw W@ A7 AR IqT 7Y
afy® graa adaE augy JEA g |
332 FT &I & AR JIFAAT 37T 9
2 Y frog a9 § 25 wlraa & sfas &1
TAT F grr AF U FT VN FAAT T
gaa 133 #30 807 F QAT 3 |

zq a9z § 240 FUT €1F F1 AT
A FEO 41 T AT My & gfa-
gife areqrdl & wrafrag sEFAT F fag
gl war @ | faad AF Frao A, mar
wET g4 & faq gfa a7 egaedr @
fafga A F fog QAT & GIaE
Sudsy HIX & Aqear g1 50 FAqT
Y F syFgedr Ao QI F fag F:
TRElagFgu e grar g fe ganr
AT TF & AHZANT AT ATF FrAATEr
& w0 foger €t aqf & FAST FEqIT F
FEAFAT FT AGAT ®7T A W HIAQT
gt g & 1 I F & A fqgH gra
50 £qg wAar ATHIG TASTAL FT AT
& garam & fag @ wgr qv AlEwT 8
FQEr &74T &Y IqH § AT g qUar g |
fratfor arer wfa &1 57 Paqsas s
g el fwem a1 sagmr Agr gt war
FOF T qAIG(T AFAT G G AT F
F1Z AT ey F SATRT STl QAT
agax fawedl faqr < g 1 vy o @l
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ST A 97 qeFEE AG L ) AT G
HEA OIT WAY T SAFTAT  HIA q4AT
yfwd gaar qrfinr ausn & fog
AT 2 ¥ G FQ g9 qg @0
' § fF ga zw wew ¥ o @fage
AFEL § AT W FAFTR AT R
a1 & faq @ g fawqr @Sy A
Fra faaar § 399 331 957 9 ARl
g g ag IR § fF gw 3@ wwe H
T, T IFT FY D1 a3 fa=qrg FI
faad g7 57 fagr A9gd F1 av aiw
W TFA T ST GHL UAZL & AR QA
faa % =T ¥ grmw & @i woAr 42
VT TF JAT 345 A0 Hqgr ;T wFMA
%1 anfaq sgaeqr 94 |

q%1 & UaFw & a} A & fa«q
# St & ag fraza s =Smarg e
BT T IR QF  agd 91 FiraErd
FIA 9307 § fowdy w19y avgAr gs,
wfFa a1 v, gawr qfemw, ST
ard, 37 /T F1 g fuw ww@r g faas
fa ggar agr @@ ST wAT AT
FIHANA-IUATC HIT BE FQTT AT
TSI ST FIAT FIZA &, IIA 47T AT
T SHFFIY FIAN AZY 3, IART ACEFT
qF R AGAAT D g " T AET 4T
oAt faa qrgr g 4 Sl w1 ey ag
¥ gad glaaw «f erdifas 5 fag
3qasT At it & 9y g4 M ® gre
fqrar & qe7 93 & | udasd 47
St AT A qg A1y IR wzgFeqr |
F10 fazrar #aftng g1 Wy g |

gy F F1 U A g7 q9 A FI5

fazw gfg adf g€ & 1 arweasr w0 7 aW

T ot aga arerxer 3fg g% & 1 SAET M2

FT T 7@ & 7 forqr war 1 waAl

¥ AEGIE T FWR A fgan @q
il
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Sraer fFar w1 | wweaey ®7 F A FW
|AATY MG g, ITFT IZA G AN G HAT
qZAT &\ =\ AT v fAgr & AT F a1
¥ 7 27 Ay Y Fr eq0T ArFfOg FAT
qrgar g 1 3T adar F 70§, faasr
87 geord fRar § 9AF I TF F Hras
U gwar & & oY Faw fagr w1 aw
g sq@er gr qrar g1 6 9% wfy fawex
FI MA@ TAT F 9F AFIIF g AT
faa @4l s ¥ fA53eT o091 f5 ¥ @ 9%
g, fa=T T 1 gq w4 #1 fowa 6
9y wfg faze 39 2] ¥ wizE &,
IAHT UET D A FT AITAT FT T |
T & 29 FNT F7 AHTAY FT 0FqL
g 1T gg gArT QI 9T 15 g9 Wil
AT TFT F GHY AT A A
AT FY WALA 4T IFF A F JR A
|9 § 47 §9g F gL AT qAT A
g | #gr star g O wran & gheg wifa &
gra AW F1 g AraedT 9 g, afsa
qg GET 919 AT § | 95T A3 WU A
faa®r araq saqsq gq g, faasr faarg
FY glaur faay &, faedq @y & @
AT AUF ATAIY § AT ITF T T3
gAY IuS qAT AT gEIg § 1 AfEw
wft Q& agq & frara wat 7 2, faas
wrgfis gfgaa qd graT gadsd ad)
gT & 1 gwidY 9g wfgwr &, wFew § &
g ST w fre 1 faard & qraw saaey
FUCT, 545 fra & arag fgarg &
fadr Tawelr ag=e™ (| st o 3 fear w0
3@ diew w1 gfa & fay s F1W AT
IETE g1 WS AN AT SrHEAr |
TAIHT ZAT § | BT a4 9T 230 @MT F
93 9T yfeiqa fofg oY ® 9@ &9 F
AAF T FYAAT GO F 347 q@y T
¥ T B FIS JeAGAIT ATH & GBI,
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wifus gfie & Mg sw g ar g
T qfwT F Ay AT A IIA { W@-
ArdT gAT T—aalt weT FAATT FFAT |
T9 €& qT F47 f@qrar 9T A7 F A
FLA[ IILFT g0 qr 98 | e &
AT FT CFANT FIE T ST IFTIFT
AT F FIGT qRa(Ar Ny, FIH WA
AR qE 7T | FIT IIF Ft THGHE FIF
FLIGA FW FA qaNAq g fogar
g AQAr IAY 1T K F grar gifeq
EfY sraar A4 | ag e w1 9
g g€ graaAT & g faare @ Fr
FEIT § | qIHT & HTIIT 9T AW
ATSTITAT T TN TG FT qrFa7 gHr
fF frardl «v argad) a3 Fa7 7 @O
&1 frzas fear @ wwar & =< ag w40
fag Aix syragifes  ar ad) ?

g Y gfez § zm ¥ srew-fasiwar
wrenfrs =it & faqg awad § @
@3 g & faq arare, e I
qafaq sfasest w1 qr F347, 95 Ua-
T Feqife qred At Jadafeqar g 1+ qgdr
grafa qv @ifeT F IR 7 a1 fa=Te frar

aT gl &, 99 RO ¥ A7 Aemar § fqog
Ay gy ghaardy swa §1 DA @
FIAT AT {400 F F1H FTHT T AN
A § AFT 3G (AAAT A6 FIAT A
TE 1 /A H G0 A F3AT 6K
faqor &t sggeqr ax AFy @AT IS
g !

(@r=) —wfzargax ax sefaa ada
FLH AR A q37 F TY AAATg q2Eq A
T /A St &7 eqrT ;wIFHfag fHar @)
wieargaT &1 @7a fosad a4t 1 25 & 30
sfqag aft o, wfFs @ 9@ Faa 6.5
ufaard gfg gf 8, wafF gura @ex 29
sfaza &1 § 1 38 warag feafq «y g
7 W) 3@ ICFT FTA Y Q17 @A 9T
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W] | A GART AT § SER Y gw
TI AE0 FX TY NV GTIH F FA1@T qAr
g2 feardl 9k wifsaa wiiseafezg
# 9% faqdr7 wwig wiar zafec @
HAT wgizT § fAagT &€ fF 3 59 9%

fawit 3 fF wfeargax & 3ot &Y #T
ST FT TE€q1q @1 97 § 9§ TArfaq §

ar agi |

u# @ 5T fawmar iy & frawrd
T § FH FW & aX 7§18 faar g,
TS SAFTAT, F1° GFeq 47 15 LA &1
gurAT a9 ¥ A gAr g1 @ fem w
W w70 SIAT 937 AEA | FEA A
WEEG sqq 93 (AT weAsq 1Az
¢ "

a9 A7 [T IT F IR A N T
AZEAYI T WEGT FHIEAT ATGATE | AR
fgrgeam & o< famg s & @1 gae
grar g fv wex 93w, fagry, waegm,
S FIRHIT A1 ITIAT WA v § wgr O
wfa safsq #1 srwady W7 w@ @ qFET
¥ EH FT B | gATL AT Weq ¥AW H
ST %1 &7 g whar #, gaq ¥ 9 sfana
W@y o fagard @it & 99 f5 @ @ &
saa faars #1 wwar 29 whaaa 3 faa
SFIX F AriaF qGWTAT GHIH AT
2, et il ¥ o § ) wwE 7 g @I
0y & faad aaedr 9dr g, fms fadr
e g g, far gl  asee &

qreAN ¥ w19 I3AT §, fwA aga & W@
srart | g o fe say afas @ @)

TgY qeq WGt F A @[ a1 § | Tty
@saret 7 S fAzEd gid g, 97 iy g
HAIGF FGAFATHAT FT gL FE &1 T4
qgr W@l arll &\ g mawmael &
FIOT &Y AFAIT GIr AT g | S fosg
gu wid &, o1 aid wfqwfaa &, 5T #1
geafa s ©g wr Fgy ¥ fag A®r
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ag! fawar g, 3 wfawfog @@ a7 § ok
g fawfag s17 afss o sz ol 29
@ gwiT & frafy aa) dar @ &, #1a
qr sgfar gvfaq 3zt & AT AT A
FIC QT 2, 33%7 Seor@ § FEr gy
FIAT A1EAT | 78 I=4Q ¢ fo Afwar &
g 9% a¥ famit @ {5 afawfoq wiqgh
a1 Aifed gfez ¥ 39T 3z7 ¥ fag qm
faqa @gmman &% % cqgear aefag ww &
Y T AT AFATE

gAR wea w3W & yizfas qar afaw
qET MT FT "I FAC AT F |
“ffq zdxr QzF A Q arar &1 omew
gax @rEd & §1v fagdy ¥ fagg o
T s gaid ) Qs ¥ gafag
Ty @R & a7 sgregfid gag
qeAeT FFIBT FEGTd AT , @1 ST Al
Faears fFar sar § 1 e SEia
g famdt & 1 gwi aig Y FAFEE
F) exaedr ST fAww N afs § a0
gufa 7t g1 el g 1 wixfas @fas =i
g gaar #1 NIIAT IR AgT ¢ 1 A AN
awy gz & g afex qa o & fag
AN siwgEF fag 1 aFd § ) 99 FIU
gurd @ #y gafe, Saq & Y Ffg @
owRdl & n1T 39 1 mifas frafs ges
F W7 @gawr fuer gFgr 21 79 feafa
g7 H1aT® fas1e gar ifgy | a9z ¥
fgdt sFT F ®1% Mumgas feafg w0
faator agY giat & 1 faQed 2= & g3y
N M7 § ) 7g v 11 ¢ fw 38 FI+q
WHeTF U HIFIT FT AAT TS & A
@ ¥ anrearT & N w18 fAfewg s
gy qET AY ¢, T T g AL & | AQ
gfee & famrersa asiz gRgred § adwia
mfas gfcfesfa & fegra & Sagaq §
v wifds gssaw wfawa fegzar @t
¥q 6T ®7T J gW & fegnly qar
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Y AwE § fF a9 weqq 39 gum 9
afawfag ofat #1 st W wwc famg
st Sifge st 7R fogd go @ oix
Stgi (i & 99T 79T IqET § 1 I7-
sy AT FT IANT T fag H a¥e wig
F1 saar & fgq § € a% ag agq W 7
SATAT AT AET N AFET F7 e WY

qadT FIT §T I AR 33T s Tgar
g fr g 2 7 ANAMA KT WH Fr

sfewr A faui § | g@ 998 § quE-
FealoFId Al & fou 16y grawE
@I AA1E | 5@ A@HA FT TN TEE-
gz St & fag @A =g

st wfaga & A% ware #) gueq
F AR ¥ gUR §7ET WA QW aga
=) AT JAAN 1A g {8 qamwm
afaal # [q9F 9w wET ag € faar
frus & ¥ QST F ¥ aT @A AT
qH,7 TG ¥ H AFA a4 » oy
yfw &% &0 S0 g 1 afFT zw qrear
F1 713 @t wif@x ¥ 99 safqa aF  ag)
9g" urar & fEw IR srIEAEAT §
WMET U IZT & 94 faoia o a3 ]
2, o=y HEN G € W SEY WRT Hy
AT FAAN § | AT H AAF @RI Q1
7g 1 9IRg F BT AFITE, WO T .I
SR A T AW ATAT @A AT g, I {
3 qEY 19T g, S AFF § IAFT a94q7
47 AT § 1 IE 9FE § W 9 F
T A g | A farqraAs @ warag
feafa & | D) & g9 aqt & q@  f
A oEE w1 U feafg § 99 3w
ST F1 feafy ady g & a1 gar W
gl star & % A1 & T 27 Qi
F WEAR § S WM GEAEE SR
F1 UM FAT AT § 91 TdY o1k &
o saf@ay & fag sw iwar &) qaar
TAT F IARY UFT EA | Wi 71§70
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AT A AT # wsfad E gawr W
AT wex  sAfFTAY w1 g weA
TAT T AT R gIEA @ FT
d ® WA W gmd waey
3™ w F N wfug s
w5, 93 ST gr il | FAfgaHrdr
frota % &, Wfpa g9F1 w0t ww §
9ftnq &7 F 2O § 997 93 F3m agf
9B W & AT EH A 7@ Dray
R & o &t wagg 2, ST ot Fam g, W
MMRLE, ORI ] I B g
g a7 qieft &

# ¢F 9 gaE amdg fa w4y
A F fa=R F farg s s FIgAT 1
ST H AT ¥ W A 2 Fa
TE A Y S At @y g,
AFGA X E, AT §H § W gAay
AT F A, AR @iy Gy 9y
SAITAT FIF AT IARI F1E FTAY AGY
gIAT & | qAT FaT1 7T Fead 3T FIFIE qag
TG TP & | WL ¥ AT 72 qRa7
A AHlaasar g1 § | 4@ S F qrg
F98 ¥ W@, IAF WA 1 B FAAH
g1 AT AT IT H gk W Ao
®IE T QAT MF A A Q¥ safaqay
Y TiAT AL ¥ O E, 0¥ Frulfua @
®1 AT IV A §wa sgATAr qx fAAR
g afgd | mrsndY & 472 78 ST Wik
fFeare 3@ 9FIT & safzadi & uw i
Qar eararfas § f5 sast sz 37
sxaedr Y AT & 1w gt 1 fae HAY
ot % gueg a3 gwa & T ag ww faam
# 9 A ¥ fa 52 A A vgr
20 3513 faud X ormzrg safaqal &
farq ot 715 sgracar g7 & g9

TR Hafeq 9z (diferr) wafar wran
B9 Y Tt & AR ¥ agq ¥ Ay A
faard  qarsii ¥ geqrg ke fay g,
af6T a4y 5 fear & 91 Q9 529 T
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garar a1 § | R S g ¥ afuw
fagea sfag afi 2\ wrasgs faam
FAtar AT =gy | qEi aF qfe 9v
(@) watar #@am F@ &9 8
IgT ¥ 9TGT ¥ 34 S H qTIIAF HIAT
7 4 &, wfFa wav gan faam @
fram ¥ g T FIE AYWEAAT g | G
wg & wfg qT wafar (Aifan) Faw @
H TW IR B ¥ RENT sygEdT F -
Fa fazrr fsza grar arfgy | faeq foemr
ST 7 qfq w1 fwen Al sww gl g
GZTAIT AT &H  SATET Al & | qHIT €
g ®1% mafar fAaii@ @ awg @@
gfefeafagr &1 W1 =a@ § w@r sAr
wifgd | gifesssr (W) &1 zFAfas
(sras1dy) g aga Sed 2 gafad
g fear ¥ aeg feafq X fgmiw &1 F
T R fergeatd, 2, M gfee & faum
FAAT 0G| 8 AN & 919 Sq0&T 4 7
FITAT ATATE H7 WS T G g a6 A<
1T 39 7 g AR FT T AW

gt fagraa s § 1 A fazang § 5 57
g Fral 9T, gATET qT fagqr Far saar i |

faedt & Ga 93 wearfaq #< 9weq
gar Tifgd | A fagd aegel F 3w

A4T FT FT G@GE § 9@ w0 F |

I #1% faq Har awrg Ay gzar §
afeq facat & & & F9T Y F @M
War § ag a¥gAIT @ #AfE  suwr faege
gy graey qda G0 @ § WE ¥ @
T ALY F § A 374 #1€ Fgg 9
gifeg At 981 T WH § | Faw 29 T
aar fa=q &1 wgwA &, §v ww fwar
ST aFar g1 @1 wAada faw wd o
qrg fa=r F3@ T T wraw w@r g

SHRI BABUBHAI M. CHINAI (Maha-
rashtra) : Mr. Vice-Chauman, Sir, I rise to
speak on the Budget proposals.
the view that there is no use of discuss ng
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these proposals in isolation. They have to
be studied together with the Wanchoo
Committee pioposals, part of which have
been mmplemented. The Finance Minister
has not only accepted and incorporated
suggestions hke taxing casual and non-recur-
ring incomes but also hinted that separate
legislation would be sponsored in respect of
clubbing of incomes of husband, wife and
minor children, and a different treatment to
Hindu undivided famuly.

The recommendations of the Wanchoo
Committee seem to be at variance with the
Budget approach. What 1s significant is
that the Committee has recommended that
the maximum marginal rate of income-tax
including surcharge should be brought down
from the present 97 75 per cent to 74.75 per
cent, It 1s of the view that nothing has
contributed more to the growing evaston of
taxes on income or wealth over the past two
decades than the steady increase in the rates
of taxation throvgh expropriatory levels In
fact, things have come to such a pitch that
1t is more rewarding for the rich to conceal
Rs. 30 than to earn an additional Rs. 1000,
Instead of accepting this worth-while recom-
mendation of the Committee to fix a ceiling
at a Jlower level on the total tax, the
Government have goae ahead primaiily with
its proposals motivated by 1evenue consider-
ation,

Nowhere 1s there any sign of improving
and rationalising the tax structure, It is this
unfortunate lapse which has given a bias to
our tax system and ahenated 1t from econo-
mic realities. I have no dJdoubt that by
reducing the tax limit Gowvernment might
lose a lttle bit of the tax revenue in the
short run but in the long run it will be
madc pretty good and m fact, quicker than
expected, because the tax levy on the hnes
of the Wanchoo Committee would give a
tremendous filip to the economy and
consequently to net coliections., Such mea-
sures have been adopted recently in Japan,
West Germany and USA. Not only that,
even some developing countries like Ceylon
have adopted them with bensficial resuits.
It will be putung the carriage before the
horse if the Government tries to plug the
loopholes 1in the tax system without reducing
the marginal tax rates to a reasonable
level.
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Even the Economic Survey suggests
that there 1s a clear limit to the revenue
tiom direct taxes etther in the rurul or in
the urban seetor. In the two decades from
1950-51 to 1970-71, revenue from income
and wealth taxes has g own by less than one
per cent of national income Revenue from
indirect or commodily taxes has risen
from 42 por cent to 11 per

cent ot nearly  threefold
5p M, The survey also makes the point
that revenue from direct taxes in
the rural sector has declined instead of
growing Land revenue and agricultural

imcome-tax collected by States has steadily
declined during the decade 1960-62 to 1970-
71 from 1 63 per cent to less than one per
cent The scope for indirect taxes 1s also
diminishing  In any case, 1ndirect taxes
press more heavily on the poor than the
rich  Accepting this analysis as correct, a
case for any incrcase 1n direct or :ndirect
tax will be difficult to make cut

Coming to the Budget proposals proper,
the rate of surcharge on income-tax on
compan 2s has been increased There has
been w | Irawal of special deduction from
prefils of priority industries  Casual and
non recurring .ncomes have been subjected
to taxation  Capital gains on jewellery has
been b ought under the tax net Theie has
been a tightening of provisions relating to
mmcome of charitable and religious trusts
Also, there 15 a provision of tax deduction
at source on payment to contractors and
the lerm contractor remains to be defined
So much for direct taxes.

As regards indirect taxes, there has
been a revision of rates of regulatory
duties 1n rcspect of customs duties  Extra
countervailing duty, which 1s equal to excise
duty, will be obtained mamly from kerosene
Excise duty on wron and steel and aluminum
has been raised Although there has been
no addition to tha Jist of commodities subject
to excise duties, 1n the name of rationalisa-
tion, there has been a merger of special
excise duties with basic duties and they have
been rounded off mostly in the upward
direction,

The question now 1s whether these pro-
posals stimulate industrial growth, enhince
national savings, promote import substitu-
tion and 1mprove export performance 1
am of the view that ths Budget fails to make
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any signifizant imosact on any of those areas
The 11crease 1n surcharge on the corporation
tax 1s bound to reduce thz retaned earnings
of the carporate sector and thareby create a
mild setback to industrial activity In view
of the slow rate of growth of mdustry and
the need to make the economy self reliant
as early as possible, the Finance Mimister
would have devised measures to speed up
industrial progress and augment savings.

So far as the indirect taxes are
concerned, the effect of enhancement
of excise duties or additional excise duty
1 Qieu of sales tax on certain critical items
will inevitably mean rise 1n industrial costs
and burden on the consumer. As a result
of increases mn additional excise duty 1n lieu
of sales tax on art silk fabrics, unmanufac-
tured tobacco and cigarettes, the consumers
will be affected adveisely The scheme 1s
such that even low priced fabrics will cost
more now, and such hittle comfort and grace
in the life of thz Jarge namber of low-income
people will be removed Industrial costs
will rise because of sharp increase in  excise
duty on iron and steel products In the
process of rounding off, duties on an over-
whelming majority of 1tems have been in-
creased A major departure m the appellate
and revision procedure 1s that Central Board
of Excise and Customs or the Central
Government, as the case may be, can, on
therr own motion or otherwise, reopen a
case of assessment which has already been
finalised at a lower level This could result
in hardship to a number of assessces  The
provision that a person who s g2ng to be
affected prejudicially shall be given reason-
able opportunity of representation and pers-
onal hearing has to be taken with a pinch of
salt

In my imtial reaction to the Badgsat pro-
posals I had mentioned that inciease n
excise duty on kerosene will adversely affect
the common man Whtle proposing the
levy the Finance Mimister himself stated that
he was aware that kerosene was an 1tem of
common consumption, both m rural and
urban areas and that the levy will amount to
about six paise per litre  But after goimng
through the Budget proposals more care-
fully, and having studied the relevant noti-
fications in this behalf, I find that, as before,
Government have maintained the distinction
between ‘superior’ and ‘inferior® varietics of
kerosene The duty on inferior varities, to
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the best of my understanding, remams un-
changed. Therefore, the common man 1s
not hurt It 1s only on the superior varicty
of kerosene that the duty has been raised
from Rs 22525 to Rs. 28500 per kilo
Inre. This has been done on the twin plea
that our mmport bill for kerosene 1s sizable
and that a comparatively low rate of duty
on kerosene encourages its adulteration with
other products, particularly with high-speed
diesel o1l  Although 1t 1s a fact that even
superior kerosene is being consumed by the
common man both in the urban and rural
areas, 1t appears to me that in view of the
circumstances explamned by the Fimance
Minister, this levy was perhaps inevitable.
But thosz who are mixing this with  diesel
ol will be able to bear this extra burden.

In short, Sir, the Budget fails to cieate
the necessary policy environment for speedy
growth aimed at greater self-reliance There
1s no rationalisation of import tanff to pro-
mote tmport substitution. Neither are there
measures to mcrease exports, As a result,
the exlernal payments position may not
improve radically and the objective of self-
reliance might be delayed, Perhaps the only
salutary feature 1s the larger provision for
Plan outlays which would set 1n motion
forces mamly through demand for fuller
utilisation of capacity im a number of
industries. And that 15 the only ray of hope
for more growth 1n the years to come Thank
you

SHRI N. SRI RAMA REDDY
(Mysore) :  Mr  Vice-Chawrman, Sir, the
very first reaction 1n my mnd about this
years’s Budget was a feeling of relief. But
on a careful study of the Budget, I find that
but for the non-change 1n the rates of m-
come-tax or surcharge on personal incomes,
there has been heavy taxation, according to
me, all round. Sir, we should take into
consideration the two bouts of taxation last
.year which have come to nearly Rs. 500
crores. And this year another Rs 183
crores have been added to .t. Taken to-
gether, about Rs 700 crores of taxes have
been levied within this one year. Justifica-
tion for this 18 found 1n tht? fact that the
country had to face a burden of 10 million
Bangla refugees and also a war. Now that
the victory has been won and thank God,
the en¢my has crippled himself and the 10
mullion refugees have gone back to free
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Bangla Desh, why should the Government
continue those taxes which were particularly
nmposed on account of the war and the
Bangla refugees 7 By the way, Sir, I take
this opportunity to most heartily congratu-
late the country, the people of India, the
Government, the Prime Minister, the three
wings of the Armed Forces, the jawan and
all concerned for the most brilliant victory
won 1n the 14-day war mn December last.
I would quote, with your permission, a
couplet which I was inspired to write on the
occasion of the great wvictory. It runs like
this .

“Yahya’s thunder triggered off a
blunder, Indira’s adventure, indeed a
successful venture, Nixon’s blunder
nurtured a surrender,”

This 1s the couplet I was inspired to
write on the table here I am not a poet
at all [ was simply inspired on the occas-
1on by the victory that we have won, and I

wrote this couplet,

Reverting to my criticism of the Budget

I ask the Finance Minister : What 1s the
Justification to continue to impose levies
which were put on the eve of last year’s
war after a successful termmnation of the
same. The imposition on account of war
came to nearly Rs. 500 crores The present

fevy of taxes 1s Rs 183 crores, The total

increase 1n a year comes to Rs. 700 crores

nearly. The question 1s whether this extra

burden could not have been avoided and

the economy helped to go on its own even

keel Therc are some 1nalienable facts
and economic principles that should always
and invariably he depended upon n every

Budget. A Budget 1s not merely a tallying
of mcome and expenditure It 1s  some-

thing more than that It must help several
factors 1n the development of the country.

The Budget 1s an instrument for promoting
(1) a faster rate of economic growth (2) an

increase  capital tormation (3) a healthy
investment climate (4) price stability and (5)

increase 1n employment potential  There-

fore, n a discussion of the Budget 1t 1s
neeessary that we should considetr how far

these factors of development in the country

are helped by this Budget The national

mcome has grown only by 4 per cent thanks
to the weather God; He has been parti-

cularly favourable to India for the jast two

-



195 Budget (Gsneral)

[Shri N Sri Rama Reddy[

or three years And what 1s called a green
revolution has come, an improvement has
taken place Growth has taken place
particularly only on account of agriculture
where the mysterious hand of God was
there  There were uniform rains through-
out the country But what 1s the tate of
that aspect of economic development where
man and the Government have to dp the
greatest * They are the biggest factor In
mdustry particularly man s the biggest
factor What s the growth in industry ?
It1s less than 2 per cent. According to
the Economic Survey that has been given
to us 1t 1s only 1 9 per cent  Why has that
not grown ? If 1t has not grown, it means
there 1s failure on the part of the Govern-
ment, there s fatlure on the part of man as
well The Government, therefore, should
have taken note of this fact and they should
have modified thewr Budget to see that
economrc growh takes place 1n the indus-
trial sector also They had admitted in
their Review also, 1n the Fourth Plan Mid-
Term Appraisal, that industrial growth has
been lagging behind This 15 a symptom
which ¥should be taken note of by the
Government They must exanine whether
this state of affans in industry 18 or 18 not
due to theirr misplaced 1deas and ideologies
The falure of public sector industries s
another factor which adds to the mitigated
growth of industrial development n the
country The Finance Minister says in his
Speech—

“Despite some signs of improvement,
the level of savings and 1invesiment in
both the p 1%lic and the private sectors
18 inadequate to sustain a satisfactory
rate of growth *’

He admuts 1t himself in  his Speech, he
has admitted the failure, He further says—

““This sittation must be rapidly trans-
formed if tbe objective of growth with
social justice and self-rehiance 1s to be
realised soon ™

So far the Government has failed to
achieve this objective  Their Budget has
not helped, sccording to my humble under-
standing, the development of the country
m the proper direction But has he
suggested any steps to transform the situa-
tion 11 his Speech ? I am afraid he has
not. Even the capital formation has bgen

[RAJYA SABHA]

1972-73 196

lagging behind Tt has not beea as good
as 1t ought to have bzen The Goveinment
through 1ts excessive fiscal measures and
Budgetary policies, has curbed the capital
formation.

The taxation has been rising ever singe
1960  Every budget means increase in
taxation Whether tt 1s 1n proportion to the
growth rate in the various sectors 1s not
taken into consideration at all  Of course.
[ can ungerstand people being asked to
bear extra burden in an extraordinary year
like the war year when the conntry should
be called upon to make sacrifices for the
sake of our independence and 1ntegrity and
dignity  Butn the normal yea.s such a
thing ought not to have happened

N

Investiment climate 1s also  lagging
behind Even the documents that have
been given to us elearly show thar Talking
of the privale sector the mud-term appraisal
admuts that there has been sluggish giowth
in the private orgamised sector as well The
documents given by the government, their
own analysis, appraisal and evaluation
reveal these facts In spite of that every
year new taxation has been resorted to.

Employment potential 1s also lagging
behind  Talking of the corporate sector
vis-a-vis 1nvestment, 1t 1s said that there has
been higher investment It might be that
you have given more number of licences.
But have they resulted 1n new factories ?
That aspect has not been taken 1nto
account On paper 1t 1s all right In
actually nothing of that kind has taken
place.

Speaking on price stability, my friend
on the other side was eloquent that price
stability has been kept up. The Fipance
Ministry’s report itself says that there has
been price rise of about 4 per cent this
year. This 1s not on agricultural produce
There, there has actually been a fall whereas
the rise has been on {inished and manu-
factured products 1in the industrial sector.
Therefore, there has not been price stability
at all,

The spurt 1n price 1s due to the taxation
policy and fiscal policy of the government.
The entire fiscal and monetary policies of the

b
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government have to be re-examimed because
1t 1s they that cause price rise  Increased
prices lead to more wages and higher wages
lead to increased prices. This vicious
circle has been going on 1n the country and
you and I and all of us have been witnes-
sing this spectacle on the economic front.

The very fact that unemployment has
been rising year after year in the country—
there are 30 to 40 mullions of unemployed
including skilled and unskilied—shows that
there 1s fatlure of the government policy.
This problem 1s durectly connected with the
growth 1n the economy which 1s lagging
behind, Government shoull have allowed
growth 1n the economy and greater invest-
ment in public sector, private sector and
corporate sector  This 15 a must,

In the budget, investments in the public
sector have been increased. 1t 1s quite
good. They must be increased and there 1s
nearly 10 crores increase 1n the plan outlay.
But what about implementation ? Sir, I
have been here for the last 12 years and
this probably will be my last speech 1n this
House. For the last 12 years we have been
clamourmg for mmplementation. This has
been a common cry for the last 12 years
When are you going to solve this problem
of implementation 7 When are you going
to properly use public finances that are
placed at your disposal through the sacri-
fices of the people of this country ? I
do not know. What assurance are you
gomg to give 1n this regard having
failed ever since the Plan was started ?
Therefore, I would like to examine the
Budget figures Having said this much,
having expressad my feelings and my views,
I would now like to analyse the Budget and
show that the stand that [ have taken m
respect of this Budget 1s correct.

Sir, last year, the Revised Estimates
show, with regard to the Revenue Budget, a
deficit of Rs. 26 crores. In respect of the
Capital Budget, there 1s a deficit of Rs. 359
crotes, altogether adding up to Rs. 385
crores of deficit financing last year. This
year, without the taxation and after having
provided for an increased outlay of Rs 710
crotes and Rs 240 crores for social welfare,
you are left with a deficit of Rs. 594 crores,
Sir, wil the hon. Finance Minster
kindly hear ? Sir, through you I request
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the Finance Minister to lend her 2ars kindly
to what I have got to say now.

Now, Sir, so far the Capital Budget is
concerned, the market loans are estimated
at Rs 215 croies, whereas last year they
were Rs, 294 ciores  Why did you under-
estimate to the market loans position ? Why
did you drag i1t down to Rs. 215 crores ?
It could have as well been raised to Rs. 350
or Rs 400 crores  Auamn, Sir, there 15 the
PL-480 and I concede that we are not
mmporting  anything now under this.
Now, 1n respect of repayments, 1t is
Rs. 1,294 crores  This year you are esti-
mating 1t at Rs 1,029, crores. Why ? Is
1t because that you are not gomng to realise
the loans 7 Is it your contention? You
ought to have realised the same Rs. 1,294
crores  Therefore, on these counts alone
you could have raised about Rs. 500 crores
that you are tfalling short of, falling deficit
of. Unless my stand with regard to the
loan repayment position 1s wrong, you must
concede that in the case of market loans
you could have raised about Rs. 500 crores
even without a single pie of taxation. You
could have provided that and 1t 1s possible,
Apart from the expending nature of the
taxes, they are quite buoyant. Lven accor-
ding to yaur papers, they are buoyant and
the taxes would certainly mcrease and the
revenue will be more than Rs 350 crores.
If that 1s so, you could have done this
without even taxing to the tune of Rs. 183
crores. Is it a ritual that every time you
present the Budget you are increasing the
taxation also ? Even according to these
these figures, [ do not see any justification
whatsoever for increasing the taxes. You
could provide the same Rs. 710 crores for
planned development and you could have
provided the same Rs 240 ciores for social
welfare works, for primary education, for
water supply, etc, etc. It 1s quite possible
to have provided these even if there was
deficit and even this Rs. 250 crores has not
produced any topsy-turvy effect on the

economy. You should have taken courage
and said, “All right We will provide.”
I agree that out of this Rs, 183 crores,

probably Rs. 50 crores may go to the States.
Altogether, theie 1s a deticit of about
Rs, 250 crores Su, this was not quite
necessary under the situation. Sir, there 1s
no ward Rs. 1,500 crores has been provided
for Defence. Certainly I agree that our
Defence must be in good condution. But,



199 Budget (General)
[Shri N. Sr1 Rama Reddy]

Sir, where 1s the justification to raise 1t ?
Some people say that all the losses that
they have suffered during the war have to
be made good for  But losses were more
than made up through the armoury that
was left by Pakistan in Bangla Desh Not
much bhas suffered in that way, If I am
not right, the Finance Minister will enlighten
me. The expenditure has been increased
even 1f there 15 no war. There 1s no
difference. There could be some difference
It 1s not a matter that impaired the
efficiency of our army. We ought to have
reduced, according to my understanding.

Shri Babubhar Chinai justified the levy
on Kerosene, 1 for one would not take a
stand Iike that There 1s no justification
whatsoever of the levy on kerosene For
steel, the prices are already rocketing high
in the country The Finance Ministry 1s
putting forth the plea that there 1» some
extra profit made by these people and they
would lIike to mop up some of 1t, 1t 1s not
that way Madam Finance Mimster, 1t 1s
not going to be that way. The steel prices
will further rise  That means, increase in
construction cost, increase i transport rates;
every fung will go up. It s not much of a
benehit that you will derive.

Then I come to fertilisers, Agriculture
is just opening 1ts eyes. We are far below
as compared to the advanced countries of
the world. Our cow yields less amount of
milk. Our sheep yields less of mutton and
wool. Our poultry 1s less, Our land yield
1s the lowest. Everybody 1s talking about
agricultural people, But they know nothing
about agriculture, It 1s true that all agri-
culturists earn Rs 16,000 crores of rupees.
But they forget completely what is the per
capita income of an agriculturist  These
people have no idea whatsoever of agricul-
ture but they are talking of taxing the agri-
culturist Take care, I warn the Govern-
ment, that you do not touch them, other-
wise your posttion will be very difficult. You
will break the country’s prosperity 1f you
touch the agriculturist. He is toiling day
and night, in sun, 1n wind, mm ramn. He 1s
aching Do not throw him to the wolves
of your tax collectors. You will be throw-
ing him to the wolves of tax collectors and
anarcy and corruption will increase. Do
you mean to sav that the agriculturist, an
ignorant and tlhterate person, will mamtain
accounts for you ? He tods. His wile tols.
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His children toil And everybody in his
famuly tolls, By this you will be throwmng
200 rmllion families of agriculturists to the
wolves of your tax collectors Far Heaven's
sake, do not take recourse to tax the agrn-
culrist.  You mught have given some fertili-
zers You might say that you have given
him some hybrid seeds, etc It 1s all right.

But just now he 1s opening his eyes. Let
him stabihize himself.
Ninety per cent of agriculturists are

illiterate. And you want him to keep
accounts for you ? No. This 1s a very, very
dangerous thing. For Heaven’s sake. do
not care either for the Rayj Committee or

for the Taxanon Enqury Commmittee,
because they are not agriculturists; they
know nothing of agriculture They have

had no cow. They have never dealt with a
pair of bullocks I as an agriculturist live
on agricalture, I give you warning that if
you touch him, there will be anarcy in the
country. For heaven’s sake, do not tax
him,

Another thing. You are talking of ceil-
mg. 1 admit that a rational ceiling 1s
necessary. But what 1s the justification
that a mmor son will not have any share ?
Is it farr 2 It s not Every one of us was
a minor one day. You are denying this to
a mmor boy or a girl. Is 1t fair ? He 1s
going to be a man, a family man. It seems,
according to the press reports, that you are
going to put together the husband and wife
and mmor sons. They may be three or
four minor sons. They will also become
men., What right have you to say that he
shall not have anything 7—and a munor at
that Tomorrow the father mught die or
the mother might die, anything might
happen. Are you going to stand all the
risks ?  You have absolutely no justification
whatsoever 1n mcluding the minor sons also
i the family list for purposes of considera-
tion of your cethngs, It is very unfarr It
does not stand scrutiny  With your permi-
ssion 1 would say it 1s immoral, A stand
like that is an 1mmoral stand. It does not
stand any scrutiny, any reason, any economy
or anything like that. But the professors
come and say that five minor sons and the
father—all of them—will be treated as one.
Thie 1s most unfair It shall not be done;
it will  not be done; and you will do 1t, if
you care to do it at all, at great risk to
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yourselves. The country has given you the
biggest mandate, by all means. 1 am an
opponent and 1 am sitting mn the Opposi-
tion. But I admit that the massive mandate
given 1s a spectacular mandate. But then,
for what purpose 1s that mandate given you
..(Interruption) . For changes reasonable
You have to do 1it, Other countries have
done 1it. Ours 1s a nuxed economy, You
have to see that everybody in this country
grows.  You are only trying to cut off the
tops. Is 1t development? You must see
that the humble grow up.. (Interruption)...
Yes, they will grow up. Increase the poten-
tial. In a country like America, only 7%
of the people are agriculturists and 939 of
the people are 1n mdustry. Could you not
do 1t ? In Japan people are refusing to go
to agriculture in spite of the fact that there
are more and more industries. Could you
not have done 1t 7 In this country 1t 1s
quite possible that you are only incapable
of dealing with the technology of the
country; you are only mncapable of putting
proper men on proper Jobs; you are only
capable of increasing the industrial poten-
tial of this country.

I was also one of the ruling party Mem-
bers all along, 1 have seen 1t, and [ have
seen 1t fajling everywhere 1 led a delegation
of Members of Parhament in the Eastern
Sector of all the public undertakings. 1
have seen their failure and have given a big
report to the Prume Minister on the failures
of the public undeitakings everywhere. So,
because of your failures do not try to pam-
per the poor man <aymg “I will give you
a house; I will give you land”. Where 1
Jand ? Are you going to create land ? Even
if you distribute 1t equally at one acre per
head, you have only 320 milion acres of
land that 1s all that 1s cultivated What Is
this economy ? It 1s a failing economy, if
I am permitted to use that word It 1s not
at all a developing economy. A developing
economy 1s that from which productivity is
increased—from the soil, from the cow,
from the sheep, from the fowl, from the
wdustry, everywhere. In your steel industry,
what one man produces 11 the Western
countries, 1t takes 30 of your
people to produce just that amount of steel
You think that 1s development. What a
wonderful development 1t1s Itis a self-
consuming, consumptive economy and con-
sumptive policy.

?
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Of course, everyone of us here isa
patriot—the ruling party need not dub us
unpatriotic, I credit them with the greatest
patriotism ; [ credit them with the greatest
wisdom. But let that patriotism and wisdom
be used for the benefit of the country, for
all-round growth and development “Sarve
Jana sukhino “havantn ® That 15 the way.
Our ancient adage 1s “At; sarvatra varjayet™
—always avoid the extremes Do not g0
to extremes, do not listen to these commu-
nists.  They only want anarchy m this
country and, on the basis of 1t, complete
destruction of the country  They want to
bring about another philosophy  That
what has happened n every communist
country. In this country i1t shall not happen
because this 15 a country of hoary past 1t
1S a country ol great saimts, 1t i1s the country
of Lord Buddha, 1t 1s the country of Maha-
tma Gandhi Mahatma Gandhi's philosophy
I1s going away  They have forgotten Maha-
tma Gandhi already. And a new philosophy
of violence has come mto existence—in the
political field, 1n the economic field, in every
field I do not know what 1s going to be
the fate of this country. T have given what
my philosophy 15, You must see two
blades of grass grow where one grew before.
That 1s the economic policy and that will
stand scrutiny, not the philosophy of distri-
bution ..

SHRI BALACHANDRA MENON
(Kerala) : At least Gandhyi did not say
that you should not hand over the land to
the pcasants

SHRI N SRI RAMA REDDY : 1 am
not ooposing 1t [ have alicady submitted
about cedings, by all means you bring it
mnto extstence but on the basis of what ?
Anyway do not bother, I am not answerng
you You are not the Fmance Minster
Here 1s the MNinance Minister who may ask
anything.

SHRI SHEEL BHADRA YAIJEE
(Bihar) * Without production how can you
develop ?

THE DEPUTY MINISTER IN THE
MINISTRY OF FINANCE (SHRIMAT
SUSHILA ROHATG!) [ did not want tc
disturb the free flow of eloquence ane
cratory of a seasoned parhamentarian bu
I would hke to ask him while all the tim

| |



203 Budget (General)
[Shrimats Sashila Rohatgi]
he has been saymng that we should be bold
and why the Government s not being bold,
at the same time he 1s cautioning us against
taking risk. May I ask him, can we be
bold without taking risk ?

SHRI N SRI RAMA REDDY 1In
conclusion I may say that the country gave
a massivemandate to this Goverment in the
md-term  election Agamn as though to
confirm that mandate, in the receat State
Assembly electioas a second confirmatory
mandate, most spectacular m size and
quality, has been given to the ruling Con-
gress of which Shrimatt Indira Gandhr s
the presiduig dewty. [ hope the country
will be ably led to peace and prosperity

The ugly nexus beiween expropriatory
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taxation, excessive controls, party-pohtical
finances and black money have to be re-
moved before a healthy economy in the
country 1s set on 1ts right royal march
to development, Thank you very much,

THE VICE-CHAIRMAN (SHRI RAM
SAHAD  #1§ gaeg iaAr |10 ° AW
eqrA g A5 AG 1

The House stands adjourned tsll {1 A M.
the day after tomorrow.

The House then adjourned at
thirty eight mnutes past five of the
clack till eleven of the clock on
Friday, the 24th March, 1972,
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